ORISSA HIGH COURT

FILING REPORT ASON :17/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
1 BLAPL/0010296/2021 PRADEEP KUMAR SETHY CHANDANA MISHRA BAIDYANATHPUR /160 /2013
VS VS 0
STATE OF ODISHA (O.P.1.D) I
2 BLAPL/0010297/2021 PRADEEP KUMAR SETHY CHANDANA MISHRA BAIDYANATHPUR /131 /2013
Vs VS 0
STATE OF ODISHA(O.P.I.D) I
3 BLAPL/0010298/2021 MANAS KUMAR BHOI SARADA PRASAD DASH PHULBANI TOWN /112 /2018
Vs VS 0
STATE OF ODISHA I
4 BLAPL/0010299/2021 SAHABAN @ SAHAJAN BOX @ FALLA PRIYA RANJAN SINGH DHENKANAL SADAR /616 /2020
VS VS 0
STATE OF ODISHA I
5 BLAPL/0010300/2021 DAKTAR@ MANORANJAN MUDULI SMRUTI RANJAN MOHAPATRA BETNOTI /37 /2021
Vs VS 0
STATE OF ODISHA I
6 BLAPL/0010301/2021 BISU MANDAL RAJIB LOCHAN PATTNAIK /10
Vs VS 0
STATE OF ODISHAM I
7 BLAPL/0010302/2021 TUKUNA SAHU BISWAJT RANJAN TRIPATHYTUKUNA SAHU /10
VS VS 0
STATE OF ODISHA I
8 BLAPL/0010303/2021 HRUDANANDA SAHU ANIMA KUMARI DEI BALASORE VIGILANCE /22 /2021
VS VS 0
STATE OF ODISHA(VIG.) I
9 BLAPL/0010304/2021 NANDU@ BIRENDRA KUMAR SAHU RAMESH AGARWAL KHURDA MODEL /85 /2021
Vs VS 0
STATE OF ODISHA I
10 BLAPL/0010305/2021 KULU@ RASHMIRANJAN GOCHHAYAT CHEERA RANJAN SATAPATHY ATHGARH /196 /2021
VS VS 0
STATE OF ODISHA I
11 BLAPL/0010306/2021 MANASH KUMAR MAJHI AMULYA RATNA PANDA PHIRINGIA /37 /2021

VS
STATE OF ODISHA

VS
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12 BLAPL/0010307/2021 YOSABANTA SAHANI AMULYA RATNA PANDA PHIRINGIA /37 /2021
VS VS 0
STATE OF ODISHA I
13 BLAPL/0010308/2021 SHARUKH KHAN BISWARANJAN MAHARATHA ADVA /73 /2021
VS VS 0
STATE OF ODISHA I
14 BLAPL/0010309/2021 BIJU BARIK@ AJJU BARIK BIDESH RANJAN BEHERA BALASORE SADAR /205 /2021
VS VS 0
STATE OF ODISHA I
15 BLAPL/0010310/2021 KARTIKA BAGH @ PHAMPUDU MANAS CHAND JEY PORE SADAR /86 /2018
VS VS 0
STATE OF ODISHA I
16 BLAPL/0010311/2021 ISWAR MOHALIK AVIJT PATNAIK SAHADEV KHUNTA /162 /2020
VS VS 0
STATE OF ODISHA I
17 BLAPL/0010312/2021 BIRAT@ SUBRAT@ SUBRTA PATRA SIDHARTHA DAS DHENKANAL SADAR /225 /2020
VS VS 0
STATE OF ODISHA I
18 BLAPL/0010313/2021 ANADI RANA JN.PANDA KEGAON /61 /2021
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0010314/2021 RAJU GHADEI KULDEEP MOHANTY BARIPADA TOWN /783 /2021
VS VS 0
STATE OF ODISHA I
20 BLAPL/0010315/2021 TAPAN BEHERA PRAKASH KUMAR BEURA JHARPOKHARIA /201 /2021
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0010316/2021 TAPAN SAHU SK.BURMA NANDAPUR /35 /2019
VS VS 0
STATE OF ODISHA I
22 BLAPL/0010317/2021 NILAKANTHA BADANAIK SANTOSH KUMAR DASH PADWA /6 /2021
VS VS 0
STATE OF ODISHA I
23 BLAPL/0010318/2021 SUNIL PAL ASHOK DAS ADVA /107 /2021
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VS VS 0
STATE OF ODISHA I

24 BLAPL/0010319/2021 SURAJMALLICK BALARAM NAYAK BALASORE SADAR /289 /2021
VS VS 0
STATE OF ODISHA I

25 BLAPL/0010320/2021 DULI@ BULI PRADHAN BISWAJT NAYAK BANAPUR P.S. /290 /2021
Vs VS 0
STATE OF ODISHA I

26 BLAPL/0010321/2021 AMOSH MAJHI SRIKANTA MAHUNTA PADMAPUR /55 /2021
VS VS 0
STATE OF ODISHA I

27 BLAPL/0010322/2021 GANDARAM BHOI ANIRUDHA DAS LARAMBA /137 /2021
VS VS 0
STATE OF ODISHA I

28 BLAPL/0010323/2021 SATYADHARA SAHOO BIBHU PRASAD DAS /10
VS VS 0
STATE OF ODISHA Il

29 BLAPL/0010324/2021 MAHADEBA DALEI AMULYA RATNA PANDA MUDULIPODA /65 /2021
VS VS 0
STATE OF ODISHA I

30 BLAPL/0010325/2021 JENISH NAYAK ASHOK DAS ADVA /107 /2021
Vs VS 0
STATE OF ODISHA I

31 BLAPL/0010326/2021 SOUMYA PRAKASH MALLIK @ MALLICK SOMANATH NANDA JAJPUR ROAD /279 /2020
VS VS 0
STATE OF ODISHA I

32 BLAPL/0010327/2021 GOBARDHAN DALEI AMULYA RATNA PANDA MUDULIPODA /65 /2021
VS VS 0
STATE OF ODISHA I

33 BLAPL/0010328/2021 SANGRAM PATRA@ RICKY PRANAYA KUMAR DASH LAXMISAGAR P.S. /234 /2013
VS VS 0
STATE OF ODISHA I

34 BLAPL/0010329/2021 MANOJBEHERA PRASANTA KUMAR NANDA POLASARA PS/13/2020
Vs VS 0
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STATE OF ODISHA Il
35 BLAPL/0010330/2021 DHANURJAYA NAYAK RAJIB LOCHAN PATTNAIK MATHILI /133 /2021
VS VS 0
STATE OF ODISHA I
36 BLAPL/0010331/2021 JHASKETAN BAG SARAT KUMAR JENA BHEDEN /62 /2019
VS VS 0
STATE OF ODISHA I
37 BLAPL/0010332/2021 RANJIT NAIK PRASANNA KUMAR MISHRA PARJANG /324 /2021
VS VS 0
STATE OF ODISHA I
38 BLAPL/0010333/2021 HINA NAYAK @ GOPAL NAYAK BIJAY KUMAR BEHERA PURUSHOTTAMPUR /412 /2021
VS VS 0
STATE OF ODISHA Il
39 BLAPL/0010334/2021 NARAYAN PALEI JYOTIRMAYA SAHOO KODALA /493 /2021
VS VS 0
STATE OF ODISHA I
40 BLAPL/0010335/2021 MEGHA@ BIHARI@ SUSANTA KUMAR SAHOO PRASANTA KUMAR NANDA CHANDRASEKHARPUR /366 /2021
Vs VS 0
STATE OF ODISHA I
41 BLAPL/0010336/2021 SUBAS BISWAL AMITAV TRIPATHY PURI SADAR /197 /2021
VS VS 0
STATE OF ODISHA I
42 BLAPL/0010337/2021 PABITRA BEHERA AMIT KUMAR NATH ANGUL TOWN /803 /2018
VS VS 0
STATE OF ODISHA I
43 BLAPL/0010338/2021 BABLU@ FIROZ SAHA@ BABUL PARTHA SARATHI DAS TANGI (KHURDA) /235 /2018
VS VS 0
STATE OF ODISHA I
44 CMAPL/0000333/2021 SHAKTIKANTA RATH ADV /1
VS VS 0
UNION OF INDIA I
45 CMAPL/0000334/2021 URMILA SWAIN ADV. /1
VS VS 0

SECY., G.A. DEPT.
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46 CMP/0000665/2021 GOPINATH MOHANTY PRATAP KESHARI DEO /1l
Vs VS 0
NIRANJAN MOHANTY I
a7 CMP/0000666/2021 PRANAB KISHORE BHARATI GOSWAMY SHIB SHANKAR MOHANTY /1
Vs VS CIVIL JUDGE (JD),BHUBANESWAR(K hordha *)
BIJAYA KUMAR TRIPATHY 0s/0000089/1965
438 CMP/0000667/2021 SATURA @ SATRUGHAN KHATUA HIMANSU BHUSAN SUTAR /1
VS VS 0
DHUMALI TARAI I
49 CMP/0000668/2021 PRADEEP KUMAR NAYAK SWARUP KUMAR PATNAIK /1
Vs VS 0
KRUSHAN CHANDRA SAHOO I
50 CMP/0000669/2021 MANORANJAN DAS AJAYA KUMAR NAYAK /1
Vs VS 0
MINAKSHREE NANDA I
51 CMP/0000670/2021 UDAYPURAM NARASAMMA SANTOSH KUMAR SAMANTARAY /1
VS VS 0
PRAMITA SWAIN I
52 CONTC/0006909/2021 BHOLANATH MAJHI ADV. /1
VS VS 0
ANU GARG,IAS I
53 CONTC/0006910/2021 DILESWAR SAHOO ADV /1
Vs Vs 0
SUDHANSHU MOHAN SAMAL, IAS. I
54 CONTC/0006911/2021 UDAYANATH MISHRA SUSANTA KUMAR DASH /1
Vs VS 0
MONA SHARMA, ADDL. CHIEF SECY., F.E DEPT. I
55 CONTC/0006912/2021 BINODA CHANDRA NAYAK ADV /1
VS VS 0
RANJANA CHAPRA, PRINCIPAL SECY., ST AND SC DEPT. I
56 CONTC/0006913/2021 BENUDHAR SETHI ADV /1
VS VS 0
DEORANJAN KUMAR SINGH, PRINCIPAL SECY., PR AND DW DEPT. I
57 CONTC/0006914/2021 GHANASHYAM MANGARAJ ADV /1
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VS VS 0
RAJKUMAR SHARMA, IAS. I
58 CONTC/0006915/2021 JYOTSNARANI MOHANTA ADV /1
VS VS 0
RATANALA MUNDA, OAS. I
59 CONTC/0006916/2021 DR. PRAMOD KUMAR PAL BIDESH RANJAN BEHERA /1
Vs VS 0
RAJAKISHORE SHARMA, ADDL CHIEF SECY., H AND FW DEPT. I
60 CONTC/0006917/2021 RINA BEHERA ADV /1
VS VS 0
G.MATHIVATHANAN, SECY ., URBAN DEVELOPMENT DEPT I
61 CONTC/0006918/2021 SOUBHAGYA LAXMI ACHARYA BIDESH RANJAN BEHERA /1
VS VS 0
DR KRISHAN KUMAR, IAS. I
62 CONTC/0006919/2021 DHANANJAYA CHAND NRUSINGH CH. ROUT Il
VS VS 0
AUTHORIZED OFFICER CONSTRUCTION INDIA OIL CORPORATION LTD. Il
63 CONTC/0006920/2021 HRUSHIKESH MOHARANA ADV /1
VS VS 0
DRM.MUTHU KUMAR, IAS. I
64 CONTC/0006921/2021 BIJAYA KUMAR SAHU ADV /1
Vs VS 0
SATYABRATA SAHU, IAS. I
65 CONTC/0006922/2021 PRAKASH KUMAR JENA AUROBINDA SAHOO /1
VS VS 0
SATYABRATA SAHOO, IAS. I
66 CONTC/0006923/2021 DAMBARU DHAR BEHERA ADV /1
VS VS 0
ANU GARG, IAS I
67 CONTC/0006924/2021 RAJALAXMI RANASINGH ADV /1
VS VS 0
BISHNUPADA SETHI, IAS I
68 CONTC/0006925/2021 PADMA LOCHAN SWAIN ADV /1
Vs VS 0
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ANU GARG, IAS Il
69 CONTC/0006926/2021 BENUDHARA NAYAK ADV /1
VS VS 0
SANGRAMJT NAYAK, DIRECTOR,MUNICIPAL ADMINISTARTION AND EX-OFFICIO ADDL. SECY. ,H/AND UD DEPT.
70 CONTC/0006927/2021 BIJAY KUMAR SAHOO ADV /1
VS VS 0
SANGRAMJIT NAYAK, DIRECTOR,MUNICIPAL ADMINISTARTION AND EX-OFFICIO ADDL. SECY. ,H/AND UD DEPT.
71 CONTC/0006928/2021 GAGAN BIHARI DAS ADV /1
VS VS 0
SANGRAMJT NAYAK, DIRECTOR,MUNICIPAL ADMINISTARTION AND EX-OFFICIO ADDL. SECY. ,H/AND UD DEPT.
72 CONTC/0006929/2021 SATYABHAMA CHHATOI ADV Il
VS VS 0
SANGRAMJT NAYAK, DIRECTOR,MUNICIPAL ADMINISTARTION AND EX-OFFICIO ADDL. SECY. ,H/AND UD DEPT.
73 CONTC/0006930/2021 RAJKISHORE SWAIN BUDHIRAM DAS /1
VS VS 0
SATYABRATA SAHU, PRINCIPAL SECY., SAND ME DEPT. I
74 CONTC/0006931/2021 SRIHARI GIRI ADV /1
Vs VS 0
SATYABRATA SAHU, IAS I
75 CONTC/0006932/2021 NARESH KUMAR SAMAL DILLIPKUMAR SAHU /1
VS VS 0
SATYABRATA SAHU, IAS. I
76 CONTC/0006933/2021 PRADEEP KUMAR BEHERA ADV /1
VS VS 0
SATYABRATA SAHU, COMMNR CUM SECY., SAND ME EDU DEPT. I
77 CONTC/0006934/2021 GANGADHARA MALIK ADV /1
VS VS 0
SUDHANSHU SEKHAR MISHRA, IPS I
78 CONTC/0006935/2021 M/SUTKAL AMRIT (JV) ADV /1
VS VS 0
PRABHAT KUMAR SINHA, CHAIRMAN CUM MANAGING DIRECTOR, MAHANADI COALFIELDSLTD//
79 CONTC/0006936/2021 SUBHASISDAS ADV /1
VS VS 0

KAMALAKANTA PANDA, TAHASILDAR, BHOGRAI.
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80 CONTC/0006937/2021 AMIT MALLICK ADV /1l
VS VS 0
ASHOK KUMAR BEHERA, O.A.S I
81 CONTC/0006938/2021 JTENDRA MALLICK ADV /1
VS VS 0
ASHOK KUMAR BEHERA, OA S. I
82 CONTC/0006939/2021 SUNARAM MAJHI SHAKTIDHAR MISHRA /1
VS VS 0
SATYABRATA SAHU COMNR. CUM SECY., SM.E. DEPT. I
83 CRLA/0000651/2021 ANTARYAMI BARAL PANCHANAN PANIGRAHI CUTTACK VIGILANCE /22 /2006
VS VS 0
STATE OF ODISHA I
84 CRLA/0000652/2021 SADAMA@ SUKARDHAN SIKHA TUKUNA KUMAR MISHRA CHANDILI /8 /2019
VS VS 0
STATE OF ODISHA I
85 CRLMA/0000252/2021 PRADEEP BEHERA JAYANTA KUMAR MAJHI /10
VS VS 0
STATE OF ODISHA I
86 CRLMA/0000253/2021 DASARATH PARIDA SATYANARAYAN MISHRA /10
VS VS 0
STATE OF ODISHA Il
87 CRLMA/0000254/2021 M/S. INTERLINK PVT.LTD BIDYALOK MOHAPATRA /10
VS VS 0
REPUBLIC OF INDIA I
88 CRLMC/0002286/2021 GANGADHAR PANIGRAHI ASHOK PATTANAIK KHARABEL NAGARP.S./9/2017
Vs VS 0
STATE OF ODISHA I
89 CRLMC/0002287/2021 BABULU @ BABULU PATTNAIK DR. BINOD KUMAR MISHRA BHAWANIPATNA TOWN /81 /2013
VS VS 0
STATE OF ODISHA I
90 CRLMC/0002288/2021 JITENDRA SENAPATI PRANAB RANJAN CHHATOI /10
VS VS 0
STATE OF ODISHA I
91 CRLMC/0002289/2021 PANKAJNI MOHANTY PRADEEP KUMAR DAS /10
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VS VS 0
STATE OF ODISHA I
92 CRLMC/0002290/2021 JAGA @ JAGANNATH PATRA SIDHARTHA SANKAR RAY 2 DHARAKOT PS/134 /2021
VS VS 0
STATE OF ODISHA I
93 CRLMC/0002291/2021 K.RAJESH KUMAR RAO MRUGANKA MAULI PATNAIK KHANDAGIRI P.S. /421 /2021
Vs VS 0
STATE OF ODISHA I
94 CRLMC/0002292/2021 SUSANTA KUMAR LENKA SUSANTA KU. MISHRA ODAGAON /60 /2020
Vs VS 0
STATE OF ODISHA I
95 CRLMC/0002293/2021 PAWAN KUMAR BONDIA AMIT PRASAD BOSE /10
VS VS 0
STATE OF ODISHA(VIG.) I
96 CRLMC/0002294/2021 MAHENDRA BEHERA @ MAHENDRA KUMAR BEHERASWAJT NAYAK BIKRAMPUR FCI /142 /2019
VS VS 0
STATE OF ODISHA I
97 CRLMC/0002295/2021 NABIN SWAIN SARAT KUMAR JENA RAMBHA (KHALLIKOTE) /414 /2016
Vs Vs 0
STATE OF ODISHA I
98 CRLMC/0002296/2021 PANU @ PANCHU PRADHAN @ RAMESH MAHALIK, @PANZHARNAN ARADHAN NUAGAON /74 /2007
Vs VS 0
STATE OF ODISHA I
99 CRLMC/0002297/2021 ANIL CHOUDHURY MANOJPANIGRAHI PATTAMUNDAI /441 /2020
VS VS 0
BIJAYA KUMAR DASH, AS!. I
100 CRLMP/0002075/2021 PRADEEP BEHERA ARJUNA CHANRA BEHERA 1348 /2021
VS VS 0
STATE OF ORISSA I
101 CRLMP/0002076/2021 PRITI MAHAPATRA AMLAN SHAKTI PAUL /10
Vs VS 0
STATE OF ODISHA I
102 CRLMP/0002077/2021 SUJATA TRIPATHY MANAS RANJAN BADAJENA /10

VS

VS
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STATE OF ODISHA Il
103 CRLMP/0002078/2021 GANGADHAR BHOI SAMBEET PATTANAYAK /10
VS VS 0
STATE OF ODISHA Il
104 CRLMP/0002079/2021 RABI CHARAN KAR PURNA CHANDRA DAS /10
VS VS 0
STATE OF ODISHA I
105 CRLMP/0002080/2021 DIBYASNATA MOHANTY SUBHASREE MOHANTY /10
VS VS 0
STATE OF ODISHA I
106 CRLMP/0002081/2021 SIBA PRASAD MISHRA ANUPAM RATH /10
VS VS 0
PRANATI PANDA Il
107 CRLMP/0002082/2021 SAILENDRA PATTNAIK MALAYA RANJAN BEHERA /10
VS VS 0
STATE OF ODISHA Il
108 CRLMP/0002083/2021 SUBRAT ROUT MITALEE JESTHI /10
VS VS JUDGE FAMILY COURT,CUTTACK (Cuttack)
MRUNALINI DHANRAJ @ ROUT Crp/0000014/2021
109 CRLMP/0002084/2021 MANAS RANJAN PANIGRAHI RAGHUNATH DAS MOHAPATRA /10
VS VS 0
STATE OF ODISHA I
110 CRLMP/0002085/2021 NITYANANDA SETHY KUNJA SUNDAR DAS /10
VS VS 0
STATE OF ODISHA Il
111 CRLMP/0002086/2021 SUBHA KANTA SAHOO SANTANU KUMAR SARANGI /10
VS VS JUDGE FAMILY COURT,BHUBANESWAR(K hordha*)
MANDAKINI MISHRA Crp/0000241/2019
112 CRLMP/0002087/2021 PRANGYA MOHAPATRA DURGA PRASANNA MISHRA /10
VS VS 0
STATE OF ODISHA I
113 CRLMP/0002088/2021 ASHISH RANJAN PANIGRAHI RAGHUNATH DAS MOHAPATRA /10

VS
STATE OF ODISHA

VS
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114

115

116

117

118

119

120

121

122

123

124

125

CRLREV/0000468/2021

CRLREV/0000469/2021

FAO/0000281/2021

FA0/0000282/2021

JCRLA/0000038/2021

JCRLA/0000039/2021

JCRLA/0000040/2021

JCRLA/0000041/2021

JCRLA/0000042/2021

JCRLA/0000043/2021

JCRLA/0000044/2021

MACA/0000393/2021

BHOPAL PATRA

VS

STATE OF ODISHA
MANOJKUMAR BHUYAN
VS

STATE OF ODISHA
O.SR.T.C.

VS

CHINTAMANI PRADHAN
OSRT.C.

VS

SIBA PRASAD KETKI
JAYA DIGAL

VS

STATE OF ODISHA
GHANA MUNDA

VS

STATE OF ODISHA
KISHAN PINGUA

VS

STATE OF ODISHA

MUNA@BATA MUNDA@HANSDA

VS

STATE OF ODISHA
AJT KUMAR PANDA
VS

STATE OF ODISHA
SANJEEB BARLA

VS

STATE OF ODISHA
TUNU@HARE KISHAN
VS

STATE OF ODISHA
ANIL HISA

SARATHI JYOTI MOHANTY
VS

PANCHANAN PANIGRAHI
VS

BRAJA KISHORE SAHOO
VS

BRAJA KISHORE SAHOO
VS

ADV.
VS

ADV.
VS

ADV.
VS

ADV.
VS

ADV.
VS

ADV.
VS

ADV.
VS

SRINIBAS MOHANTY
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BHATILI /236 /2020

0

I

BASELI SAHI PS/213 /2020

0

I

/1

0

I

1

0

I

PHIRINGIA /62 /2016

AD-HOC A.D.J. (FTSC), PHULBANI(Kandhamal)
GR/0000056/2016

KEONJHAR TOWN /145 /2019

ASST.SESSION JUDGE(STC), KEONJHER(K endujhar)
ST/0000025/2019

KEONJHAR TOWN /70 /2019

ASST.SESSION JUDGE(STC), KEONJHER(K endujhar)
ST/0000017/2020

BAMBARI /17 /2018

SPECIAL JUDGE,K EONJHAR(K enduijhar)
Spl/0000006/2018

RAGHUNATHPALI /99 /2015

SPECIAL JUDGE, SUNDARGARH(Sundargarh)
Spl/0000046/2015

K.BALANG /71 /2014

SPECIAL JUDGE, SUNDARGARH(Sundargarh)
Spl/0000072/2015

BONAI /41 /2014

SPECIAL JUDGE, SUNDARGARH(Sundargarh)
Spl/0000033/2014

1
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VS VS 0
KAMALIJIT SINGH ALWALIA I
126 STREV/0000045/2021 STATE OF ODISHA M.S. RAMAN, A.S.C. (COMMERCIAL TAXES) /1
VS VS 0
M/S. MSPMETALLICSLTD. I
127 TRP(C)/0000386/2021 SARITA BAG @ CHOLESWARI BAG DEBARAJMOHANTY /1
Vs VS 0
AKSHYA BAG @ KISHORE BAG I
128 TRP(C)/0000387/2021 LIPSA SAMANTARAY VISHAL PARMAR /1
Vs VS 0
RAJESH SWAIN I
129 TRP(C)/0000388/2021 NIBEDITA BEHERA KALPATARU MISHRA /1
VS VS 0
SUCHITRA MUDULI I
130 WA/0000903/2021 LALIT MOHAN PANDA NRUSINGH CH. ROUT Il
VS VS 0
STATE OF ODISHA I
131 WA/0000904/2021 SAMBALPUR DISTRICT COOPERATIVE CENTRAL BABMDARR SAHOO /1
Vs Vs 0
JAGADANANDA PATEL I
132 WP(C)/0036260/2021 AKSHAYA KUMAR BEHERA ALOK KUMAR DAS /1
Vs VS 0
THE AO, BANK OF BARODA, BBSR I
133 WP(C)/0036261/2021 GOURANGA BAIDYA BISWAJT MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
134 WP(C)/0036262/2021 DAGRESBAG BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
135 WHP(C)/0036263/2021 TRUPTI LATA BALABANTARAY PRABHU PRASAN BEHERA /1
Vs VS 0
STATE OF ODISHA I
136 WP(C)/0036264/2021 MAA DURGAPUJA YATRA COMMITTEE, DUKURA GYANESWAR SATPATHY /1

VS

VS
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COLLECTOR CUM DM, MAYURBHANJ I
137 WP(C)/0036265/2021 M/S KONARK CERAMICSPVT.LTD. NITISH KUMAR MISHRA /1
VS VS 0
THE GOVT. OF ODISHA I
138 WHP(C)/0036266/2021 BIBHUTI BHUSAN RANA NIRANJAN SINGH (1) /1
Vs VS 0
STATE OF ODISHA I
139 WP(C)/0036267/2021 BASUDEV PADHI BHABANI SANKAR TRIPATHY 1 /1
Vs VS 0
STATE OF ODISHA I
140 WP(C)/0036268/2021 JAGADESWAR DAS NIRMAL RANJAN ROUTRAY Il
VS VS 0
UNION OF INDIA I
141 WP(C)/0036269/2021 NARAYAN CHANDRA BISWAL APARESH BHOI /1
Vs VS 0
STATE OF ODISHA I
142 WP(C)/0036270/2021 KISHORI KUMBHAR SARAT CH. MEKAP /1
Vs VS 0
STATE OF ODISHA I
143 WP(C)/0036271/2021 BASANTI SAHOO SAROJKUMAR PADHI /1
VS VS 0
STATE OF ODISHA I
144 WP(C)/0036272/2021 JAGAT BARIK ARABINDA TRIPATHY /1
VS VS 0
CHAIRMAN, TOWN AND REGIONAL PLANNING AUTHORITY, SAMBALPUR I
145 WP(C)/0036273/2021 PRAMOD KUMAR PANIGRAHI ANIL KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
146 WP(C)/0036274/2021 KRUSHNA CHANDRA RATH ANIL KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
147 WP(C)/0036275/2021 REENA MALLICK ASHISH CHANDRA RATH /1

VS
STATE OF ORISSA

VS
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148 WHP(C)/0036276/2021 DILESWARI PADHAN SWARUP RANJAN SINGH /1l
Vs VS 0
GM, MCL, JHARSUGUDA I
149 WP(C)/0036277/2021 FULAMANI TARWAR BYOMOKESH SAHOO /1
Vs VS 0
STATE OF ODISHA I
150 WP(C)/0036278/2021 LAXMIPRIYA SASMAL AKSHAYA KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
151 WP(C)/0036279/2021 MAHEBUB ALLAM JYOTIRMAY GUPTA /1
Vs VS 0
STATE OF ODISHA I
152 WP(C)/0036280/2021 SANGITA PADHAN SWARUP RANJAN SINGH /1
Vs VS 0
GM, MCL, JHARSUGUDA I
153 WP(C)/0036281/2021 RADHA NANDA PATNAIK SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
154 WP(C)/0036282/2021 KAILASH CHANDRA SAHOO JYOTI PATNAIK /1
VS VS 0
STATE OF ODISHA I
155 WP(C)/0036283/2021 SONALI SAHOO SUSANTA KUMAR DASH /1
Vs Vs 0
STATE OF ODISHA I
156 WP(C)/0036284/2021 NIRANJAN DALAI SUBHRANSU BHUSAN MOHANTY /1
Vs VS 0
STATE OF ODISHA I
157 WP(C)/0036285/2021 DR. DHIRENDRA KUMAR DALAI BUDHADEV ROUTRAY /1
VS VS 0
STATE OF ODISHA I
158 WP(C)/0036286/2021 CHAKRADHAR BARIK BIKRAM CHANDRA GHADEI /1

159

WP(C)/0036287/2021

VS
STATE OF ODISHA
PRITI PIYUSHA DAS

VS

GYANARANJAN SETHI
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VS VS 0
STATE OF ODISHA I
160 WP(C)/0036288/2021 NIRMAL NAIK SUBHRANSU BHUSAN MOHANTY /1
VS VS 0
STATE OF ODISHA I
161 WP(C)/0036289/2021 DEBARAJMOHANTY BIRENDRA KUMAR PARDHI /1
Vs VS 0
STATE OF ODISHA I
162 WHP(C)/0036290/2021 SIMAREKHA SUBHADARSHINI DEVI PRASAD DASH /1
VS VS 0
STATE OF ODISHA I
163 WP(C)/0036291/2021 NRUSINGHA NATH PRADHAN GYANA RANJAN SETHI /1
VS VS 0
STATE OF ODISHA I
164 WP(C)/0036292/2021 UPENDRA MUKHI SUBHRANSU BHUSAN MOHANTY Il
VS VS 0
STATE OF ODISHA Il
165 WP(C)/0036293/2021 M/S PRADEEP STONE INDUSTRIES PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
166 WP(C)/0036294/2021 ANTARYAMI KAR DOLAGOBINDA MOHAPATRA /1
Vs VS 0
COMMNR-CUM-SECY .,PR DEPT. I
167 WP(C)/0036295/2021 HARIPADA JANA RANJT MOHANTY /1
VS VS 0
STATE OF ODISHA I
168 WP(C)/0036296/2021 LABANYA MANJARI MISHRA LAXMI KANTA MOHANTY /1
VS VS 0
STATE OF ODISHA I
169 WP(C)/0036297/2021 PRASANTA KUMAR MOHAPATRA PRAMODA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
170 WP(C)/0036298/2021 INDRAMANI SWAIN PADMANAVA JENA /1
Vs VS 0
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STATE OF ODISHA I
171 WP(C)/0036299/2021 AMARENDRA PANDA PRASANTA KUMAR NANDA /1
VS VS 0
STATE OF ODISHA I
172 WHP(C)/0036300/2021 NALINI JANI AJAYA KUMAR JENA /1
Vs VS 0
STATE OF ODISHA I
173 WP(C)/0036301/2021 DOCTOR SAHU DEEPALI MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
174 WP(C)/0036302/2021 RAMA CHANDRA MAJHI DEEPALI MAHAPATRA Il
VS VS 0
STATE OF ODISHA I
175 WHP(C)/0036303/2021 KESHABA GADUA RASHMI KANTA ACHARYA /1
Vs VS 0
R.T.0.SUBARNAPUR I
176 WP(C)/0036304/2021 BANSIDHAR MARANDI LAXMIKANTA MOHANTY /1
Vs VS 0
STATE OF ODISHA I
177 WP(C)/0036305/2021 RITU RANJAN GUPTA SASWAT KUMAR ACHARYA /1
VS VS 0
PRINCIPAL COMMNR. OF INCOME TAX,SAMBALPUR I
178 WP(C)/0036306/2021 ANUPAMA SAHU ANANTA NARAYAN PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
179 WHP(C)/0036307/2021 STATION ROAD BANIKA SANGHA ,BARIPADA NIRANJAN LENKA /1
Vs VS 0
STATE OF ODISHA I
180 WP(C)/0036308/2021 BASANTI ROUT BIKRAM CHANDRA GHADEI /1
VS VS 0
TATA MOTORS FINANCE CO. LTD. I
181 WP(C)/0036309/2021 KISHORE CHANDRA MOHANTY BIKRAM PRATAPDAS /1

VS
STATE OF ODISHA

VS
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182 WHP(C)/0036310/2021 ARUNDHATI MOHANTY BIKRAM PRATAPDAS /1l
VS VS 0
STATE OF ODISHA I
183 WP(C)/0036311/2021 BIKRAM KESHARI BEHERA SARITA PANDA /1
VS VS 0
STATE OF ODISHA I
184 WP(C)/0036312/2021 BIPIN BIHARI LENKA KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
185 WP(C)/0036313/2021 BISWAMBAR DANDASENA BUDHIRAM DAS /1
VS VS 0
STATE OF ODISHA I
186 WP(C)/0036314/2021 PRAKASH CHANDRA MOHAPATRA G.CHAITANYA /1
VS VS 0
STATE OF ODISHA I
187 WP(C)/0036315/2021 K.BHABANI RAO @ K.BHAVANI RAO GYANENDRA CHAITANYA /1
VS VS 0
STATE OF ODISHA I
188 WP(C)/0036316/2021 GIRISH SING PRAFULLA CH. ACHARYA /1
VS VS 0
STATE OF ODISHA Il
189 WP(C)/0036317/2021 RAMESH CHANDRA PANIGRAHI GYANENDRA CHAITANYA /1
VS VS 0
STATE OF ODISHA I
190 WP(C)/0036318/2021 MURALIDHARA SING P.C. ACHARYA /1
Vs VS 0
STATE OF ODISHA I
191 WP(C)/0036319/2021 SUBASH CHANDRA SAHU GYNENDRA CHAITANYA /1
VS VS 0
STATE OF ODISHA I
192 WP(C)/0036320/2021 UNION OF INDIA UDIT RANJAN JENA (CGC) /1
VS VS 0
SK. SARAFAT ALI I
193 WP(C)/0036321/2021 SANKAR PRASAD NAYAK GYANENDRA CHAITANYA /1
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VS VS 0
STATE OF ODISHA I
194 WP(C)/0036322/2021 ASHOK KUMAR DAS@DASH GYANENDRA CHAITANYA /1
VS VS 0
STATE OF ODISHA I
195 WP(C)/0036323/2021 TARENI CHARAN DASH USHA RANI PADHI /1
Vs VS 0
THE SECY., MANAGING COMMITTEE, STEWART SCHOOL I
196 WHP(C)/0036324/2021 HAMIYA KUMAR PATEL AGASTI KANUNGO /1
Vs VS 0
PRESIDING OFFICER,CGIT CUM LABOUR COURT,BBSR I
197 WP(C)/0036325/2021 TRILOCHAN DHAL SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
198 WP(C)/0036326/2021 DIBYAJYOTI ROUTRAY SUBASH CHANDRA PANI Il
VS VS 0
R.T.O.CHANDIKHOLE I
199 WP(C)/0036327/2021 RESHAB KUMAR SAMAL SUBASH CHANDRA PANI /1
Vs Vs 0
R.T.0..CHANDIKHOLE I
200 WP(C)/0036328/2021 PRASANTA KUMAR JENA SUBASH CHANDRA PANI /1
Vs VS 0
RT.0.SAMBALPUR I
201 WP(C)/0036329/2021 SANAT KUMAR SWAIN SUBASH CHANDRA PANI /1
VS VS 0
R.T.0.CHANDIKHOLE I
202 WP(C)/0036330/2021 JYOTSNAMANJARI MOHAPATRA SUBASH CHANDRA PANI /1
VS VS 0
RT.O.CHANDIKHOLE I
203 WHP(C)/0036331/2021 SUBHENDRA MOHANTY SHIVSANKAR MOHANTY /1
Vs VS 0
THE UNION OF INDIA I
204 WP(C)/0036332/2021 PRAKASH CHANDRA KHATUA BIDYALOK MOHAPATRA /1

VS

VS
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STATE OF ODISHA I
205 WP(C)/0036333/2021 RAGHUNANDAN SINGH MANOJKUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
206 WHP(C)/0036334/2021 DR. NIHAR RANJAN BISWAL SAMEER KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
207 WP(C)/0036335/2021 ALOK KUMAR PATEL PRAMOD KUMAR MISHRA /1
Vs VS 0
STATE OF ODISHA I
208 WP(C)/0036336/2021 ANUP KUMAR CHOUDHURY RAMA KRISHNA NAIK Il
VS VS 0
MADHUSMITA BEHERA I
209 WP(C)/0036337/2021 ANSHUMAN PALO PRAMOD KUMAR MISHRA /1
Vs VS 0
STATE OF ODISHA I
210 WP(C)/0036338/2021 KUMARI SETHI SUBHENDU KUMAR NAYAK /1
Vs VS 0
STATE OF ODISHA I
211 WP(C)/0036339/2021 BASUDEV BEHERA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
212 WP(C)/0036340/2021 BINODINI PATTANAIK DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
213 WP(C)/0036341/2021 NEELAMANI PATRO KOUSIK ANANDA GURU /1
Vs VS 0
STATE OF ODISHA I
214 WP(C)/0036342/2021 LOKNATH BARIK DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
215 WP(C)/0036343/2021 DILLIPKUMAR SRICHANDAN DILLIPKUMAR MOHAPATRA /1

VS
STATE OF ODISHA

VS
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216 WHP(C)/0036344/2021 RAMESH SANDHA KOUSIK ANANDA GURU /1l
VS VS 0
STATE OF ODISHA I
217 WP(C)/0036345/2021 KAILASH CHANDRA DALAI DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
218 WP(C)/0036346/2021 SUBASH KUMAR JENA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
219 WP(C)/0036347/2021 SRIKANTA RATH DR. JTENDRA KUMAR LENKA /1
VS VS 0
STATE OF ODISHA I
220 WP(C)/0036348/2021 SAILA KUMAR BARIK DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
221 WP(C)/0036349/2021 PUSPANJALI BHITRIA MONOMOY BASU /1
VS VS 0
STATE OF ODISHA I
222 WP(C)/0036350/2021 JAYASHREE MOHANTY DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA Il
223 WP(C)/0036351/2021 SIMA DAS KUNJA SUNDAR DAS /1
VS VS 0
STATE OF ODISHA I
224 WP(C)/0036352/2021 ABHIMANYU MOHANTA DILLIPKUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
225 WP(C)/0036353/2021 DUSHMANTA MOHANTA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
226 WP(C)/0036354/2021 PRAMOD KUMAR DASH DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
227 WHP(C)/0036355/2021 M/SSM NIRYAT PVT.LTD. RUDRA PRASAD KAR /1
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VS VS 0
THE UNION OF INDIA I
228 WP(C)/0036356/2021 RAJKISHORE BEHERA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
229 WP(C)/0036357/2021 RANJT KUMAR PRADHAN DILLIPKUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
230 WHP(C)/0036358/2021 RAMESH CHANDRA MOHANTY DILLIPKUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
231 WP(C)/0036359/2021 RAMDAS BEHERA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
232 WP(C)/0036360/2021 ASHOK KUMAR BEHERA PRAFULLA KUMAR MOHAPATRA Il
VS VS 0
STATE OF ODISHA I
233 WP(C)/0036361/2021 GOURI SANKAR TRIPATHY TANMAY MISHRA /1
Vs Vs 0
THE COLLECTOR AND DM, GANJAM I
234 WP(C)/0036362/2021 HARI NAYAK PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
235 WP(C)/0036363/2021 ARJUN KUMAR MOHANTY PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
236 WP(C)/0036364/2021 KARUNAKAR NAYAK SUDHIR KUMAR MALLICK /1
VS VS 0
STATE OF ODISHA I
237 WP(C)/0036365/2021 GANGADHAR BEURA SUDHIR KUMAR MALLICK /1
Vs VS 0
THE ADDL. COMMNR.,C AND S,CUTTACK I
238 WP(C)/0036366/2021 GANGADHAR BEURA SUDHIR KUMAR MALLICK /1

VS

VS
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THE ADDL. COMMNR.,C AND S,CUTTACK I
239 WP(C)/0036367/2021 M/S. SABYASACHI MAHAKUL ANUPAM DASH /1
VS VS 0
STATE OF ODISHA I
240 WHP(C)/0036368/2021 SASHIBHUSAN PATEL DINESH KUMAR MOHANTY /1
Vs VS 0
COLLECTOR AND DM, JHARSUGUDA I
241 WP(C)/0036369/2021 BRAJENDRA KUMAR PANDA TARANI KANTA BISWAL /1
Vs VS 0
STATE OF ODISHA I
242 WP(C)/0036370/2021 PRADYUMNA KUMAR SETHY TUSAR KANTA MAHANTA Il
VS VS 0
STATE OF ODISHA I
243 WP(C)/0036371/2021 BIRANCHI NARAYAN PARIDA DILLIPKUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
244 WP(C)/0036372/2021 ANANTA CHARAN MAHANTA TUSAR KANTA MAHANTA /1
Vs VS 0
STATE OF ODISHA I
245 WP(C)/0036373/2021 BIJAYA KUMAR SAHU DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0036374/2021 SARASWATI DAS DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
247 WHP(C)/0036375/2021 TILOTTAMA MAHANTA TUSAR KANTA MAHANTA /1
Vs VS 0
STATE OF ODISHA I
248 WP(C)/0036376/2021 SACHIDANANDA PARIDA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0036377/2021 MURALIDHAR DAS DILLIPKUMAR MOHAPATRA /1

VS
STATE OF ODISHA

VS
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250 WHP(C)/0036378/2021 BIPIN BIHARI NAYAK JATESWAR NAYAK /1l
VS VS 0
STATE OF ODISHA I
251 WP(C)/0036379/2021 BASANTA KUMAR BISWAL DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
252 WP(C)/0036380/2021 MAHESWAR JENA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
253 WP(C)/0036381/2021 PADMALOCHAN PRADHAN MAHESWAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
254 WP(C)/0036382/2021 KAILASH CHANDRA MOHANTY DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
255 WP(C)/0036383/2021 PRATIMA SAHOO DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
256 WP(C)/0036384/2021 NABAKISHORE LENKA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA Il
257 WHP(C)/0036385/2021 DEEPAK SAHU ARUN KUMAR PATRA /1
VS VS 0
STATE OF ODISHA I
258 WP(C)/0036386/2021 SARBESWAR SWAIN DILLIPKUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
259 WP(C)/0036387/2021 PRAMOD KUMAR SAHOO DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
260 WP(C)/0036388/2021 SISIR KUMAR PANDA SANTOSH KUMAR MAHANTY /1
VS VS 0
STATE OF ODISHA I
261 WHP(C)/0036389/2021 BASUDEBA SATAPATHY DILLIPKUMAR MOHAPATRA /1

Page 23/69



ORISSA HIGH COURT

FILING REPORT ASON :17/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
VS VS 0
STATE OF ODISHA I
262 WP(C)/0036390/2021 SADASIBA SAHOO DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0036391/2021 DR. SON PATTNAIK AVIJT MISHRA /1
Vs VS 0
STATE OF ODISHA I
264 WHP(C)/0036392/2021 SUSHANTA KUMAR BARIK DILLIPKUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
265 WP(C)/0036393/2021 AMBARISHA PRASAD DAS DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
266 WP(C)/0036394/2021 LOKANATHA SANDHA SIDHARTH PRASAD DAS Il
VS VS 0
STATE OF ODISHA I
267 WP(C)/0036395/2021 JANAKI BALLAV BISWAL DILLIPKUMAR MOHAPATRA /1
Vs Vs 0
STATE OF ODISHA I
268 WP(C)/0036396/2021 PRAMOD KUMAR SAHOO ASHISKUMAR MISHRA /1
Vs VS 0
STATE OF ODISHA I
269 WP(C)/0036397/2021 PRADIPTA KUMAR ACHARYA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0036398/2021 KASINATH MOHARANA P.K.MOHANTY /1
VS VS 0
STATE OF ODISHA I
271 WHP(C)/0036399/2021 SANTOSH NAIK MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
272 WP(C)/0036400/2021 SUDARSAN DASH DILLIPKUMAR MOHAPATRA /1

VS

VS
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STATE OF ODISHA Il
273 WP(C)/0036401/2021 PRAVAT KUMAR BISWAL DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
274 WHP(C)/0036402/2021 GOLEKHA SAMAL DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
275 WP(C)/0036403/2021 PRAMITA SWAIN DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
276 WP(C)/0036404/2021 SK NAJUDDIN @ NAJRUDDIN NILAMADHAB PRAHARAJ Il
VS VS 0
STATE OF ODISHA Il
277 WP(C)/0036405/2021 SHISHIR KUMAR DAS DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
278 WP(C)/0036406/2021 PARSHURAM SAHU DILLIPKUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
279 WP(C)/0036407/2021 PRAKASH CHANDRA MISRA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0036408/2021 SK NAJUDDIN @ NAJRUDDIN NILAMADHAB PRAHARAJ /1
VS VS 0
STATE OF ODISHA I
281 WHP(C)/0036409/2021 SURYABHANU MOHAPATRA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
282 WP(C)/0036410/2021 SARAT KUMAR MOHAPATRA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
283 WP(C)/0036411/2021 PRAVATI RATH KISHORE KUMAR MISHRA /1
VS VS 0

STATE OF ODISHA
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284 WP(C)/0036412/2021 SATYANANDA MOHANTY DILLIPKUMAR MOHAPATRA /1l
VS VS 0
STATE OF ODISHA I
285 WP(C)/0036413/2021 RASABINODINI SWAIN DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
286 WP(C)/0036414/2021 BASANTA KUMAR PRADHAN DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
287 WP(C)/0036415/2021 SUNITA KUMARI SABATA AVIJT MISHRA /1
VS VS 0
STATE OF ODISHA I
288 WP(C)/0036416/2021 BIPINA BIHARI NARENDRA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
289 WP(C)/0036417/2021 SIBA PRASAD SWAIN DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
290 WP(C)/0036418/2021 KANHU CHARAN BARIK DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA Il
291 WP(C)/0036419/2021 MOHAMMAD NIZAM BRAJA MOHAN SARANGI /1
VS VS 0
RT.O., TALCHER I
292 WP(C)/0036420/2021 SARAT KUMAR SETHI DILLIPKUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
293 WP(C)/0036421/2021 SARAT CHANDRA SETHI BRAJA MOHAN SARANGI /1
VS VS 0
RT.0., TALCHER I
294 WP(C)/0036422/2021 JAGAMOHAN BALIARSINGH DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
295 WHP(C)/0036423/2021 SAMBHUNATH BEHERA DILLIPKUMAR MOHAPATRA /1
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VS VS 0
STATE OF ODISHA I
296 WP(C)/0036424/2021 TAHIRALLAM KHAN BRAJA MOHAN SARANGI /1
VS VS 0
RT.0., JHARSUGUDA I
297 WP(C)/0036425/2021 RAJAKISHORE RAUTARAY DILLIPKUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
298 WHP(C)/0036426/2021 DAMODAR PARIDA SANTOSH KUMAR MAHANTY /1
Vs VS 0
STATE OF ODISHA I
299 WP(C)/0036427/2021 SAMAR KESHARI JENA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
300 WP(C)/0036428/2021 DUSHASAN SAHU DILLIPKUMAR MOHAPATRA Il
VS VS 0
STATE OF ODISHA I
301 WP(C)/0036429/2021 PHAKIR BEHERA JYOTIRMAYA SAHOO /1
Vs Vs 0
COLLECTOR, KHURDA I
302 WP(C)/0036430/2021 DHIRENDRANATH DAS DILLIPKUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
303 WP(C)/0036431/2021 SUDHAKAR DASH DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
304 WP(C)/0036432/2021 AKSHAYA KUMAR SAHOO DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
305 WHP(C)/0036433/2021 M/SSM NIRYAT PVT.LTD. RUDRA PRASAD KAR /1
Vs VS 0
THE UNION OF INDIA I
306 WP(C)/0036434/2021 SUBASH KUMAR MISHRA DILLIPKUMAR MOHAPATRA /1

VS

VS
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STATE OF ODISHA I
307 WP(C)/0036435/2021 NILIMA MOHANTA PADMALAYA MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
308 WHP(C)/0036436/2021 SAHADEBA PADHAN MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
309 WP(C)/0036437/2021 DURYODHAN SABAR MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
310 WP(C)/0036438/2021 GOREKHA MAJHI @ GUREKHA MAJHI MOHENDRA KUMAR MOHAPATRO Il
VS VS 0
STATE OF ODISHA I
311 WHP(C)/0036439/2021 SUSHILA MISRA @ SUSHILA KUMARI DEVI PRAFULLA KUMAR KAR /1
Vs VS 0
SRI SRI SRI GOPALJ MAHAPRABHU BIJE I
312 WP(C)/0036440/2021 RANJAN KUMAR NAYAK LAXMI NARAYAN RAYATSINGH /1
Vs VS 0
STATE OF ODISHA I
313 WP(C)/0036441/2021 DINGAR MAJHI MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
314 WP(C)/0036442/2021 ABHINANDAN MOHANTY SITI KANT MISHRA /1
VS VS 0
STATE OF ODISHA I
315 WHP(C)/0036443/2021 ARABINDA MISHRA RAKESH KUMAR MALLICK /1
Vs VS 0
UNION OF INDIA I
316 WP(C)/0036444/2021 SK.SABUDDIN SUBHRANSU BHUSAN MOHANTY /1
VS VS 0
STATE OF ODISHA I
317 WP(C)/0036445/2021 TILOTTAMA NAYAK PRABIR KUMAR RAY /1

VS
STATE OF ODISHA

VS
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318 WHP(C)/0036446/2021 PRUTHWIRAJ SAHOO SURENDRA KUMAR BISWAL /1l
VS VS 0
STATE OF ODISHA I
319 WP(C)/0036447/2021 SOUMYADEEP CHAKRABARTY PRATIK DASH /1
VS VS 0
STATE OF ODISHA I
320 WP(C)/0036448/2021 ARABINDA PATRA RAMA CHANDRA JENA /1
VS VS 0
STATE OF ODISHA I
321 WP(C)/0036449/2021 MITHULA BADNAIK RabindraNath Prusty /1
VS VS 0
STATE OF ODISHA I
322 WP(C)/0036450/2021 RASHMITA KUMARI PANIGRAHI L.N.RAYATSINGH /1
VS VS 0
STATE OF ODISHA I
323 WP(C)/0036451/2021 BHIKARI BEHERA DEBASIS TRIPATHY /1
VS VS 0
STATE OF ODISHA I
324 WP(C)/0036452/2021 PRADIP KUMAR JENA SK.SAMAL /1
VS VS 0
STATE OF ODISHA Il
325 WP(C)/0036453/2021 A.DARA KUMAR SOMALEEN PATTANAIK /1
VS VS 0
STATE OF ODISHA I
326 ABLAPL/0015128/2021 AYUB KHAN @ MUNA MANOJKUMAR PANDA GOLANTHARA (BERHAMPUR) /221 /2021
Vs VS 0
STATE OF ODISHA I
327 ABLAPL/0015129/2021 KUNA@ RAJESH BARIK DEEPAK KUMAR SAHOO MARSHAGHAI /410 /2021
VS VS 0
STATE OF ODISHA I
328 ABLAPL/0015130/2021 SUKANTA MALLIK DEEPAK KUMAR SAHOO PATTAMUNDAI /543 /2021
VS VS 0
STATE OF ODISHA I
329 ABLAPL/0015131/2021 ALOK SETHY HIMANSU BHUSAN SUTAR TOMANDO /224 /2021
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VS VS 0
STATE OF ODISHA I
330 ABLAPL/0015132/2021 SURAJKUMAR BARIK SITI KANT MISHRA RAGHUNATHPUR /157 /2021
VS VS 0
STATE OF ODISHA I
331 ABLAPL/0015133/2021 HEMABATI PATRA GOPINATH MISHRA KALIMELA /225 /2021
Vs VS 0
STATE OF ODISHA I
332 ABLAPL/0015134/2021 RATNAKAR GOCHAYAT NALINIKANTA SAHOO BALIANTA P.S. /337 /2021
Vs VS 0
STATE OF ODISHA I
333 ABLAPL/0015135/2021 SUKANTI DHUPAL RAMESH KUMAR SAHU BASUDEVPUR /319 /2021
VS VS 0
STATE OF ODISHA I
334 ABLAPL/0015136/2021 SUDHANSHU SEKHAR PUHAN @ SUDHANSU PUHANDIGAMBAR SETHI SOS0 /116 /2021
VS VS 0
STATE OF ODISHA I
335 ABLAPL/0015137/2021 BASANTI JENA UMA CHARAN MISHRA BALIAPAL /201 /2021
Vs Vs 0
STATE OF ODISHA I
336 ABLAPL/0015138/2021 KAWYA MUKHI@ BIJAYA KUMAR MUKHI RAMESH CHANDRA MAHARANA LALBAG /289 /2021
Vs VS 0
STATE OF ODISHA I
337 ABLAPL/0015139/2021 DILLIPDIGAL BISWARANJAN MAHARATHA RAIKIA /4 /2020
VS VS 0
STATE OF ODISHA I
338 ABLAPL/0015140/2021 KARTIK CHANDRA KHATUA DABASHIS PANDA MOHANA /133 /2021
VS VS 0
STATE OF ODISHA I
339 ABLAPL/0015141/2021 MAMATA MOHANTY BUDHIRAM DAS TIRTOL /473 /2021
Vs VS 0
STATE OF ODISHA I
340 ABLAPL/0015142/2021 PINAK MOHANTY BUDHIRAM DAS TIRTOL /473 /2021

VS

VS
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STATE OF ODISHA I
341 ABLAPL/0015143/2021 AUROBINDA PATRA JUGALA KISHORE PANDA SAHADEV KHUNTA /399 /2014
VS VS 0
STATE OF ODISHA I
342 ABLAPL/0015144/2021 PRAKASH BEHERA SURYA NARAYAN BISWAL PARADEEP LOCK /278 /2021
Vs VS 0
STATE OF ODISHA I
343 ABLAPL/0015145/2021 BIBULA JENA KALPATARU MISHRA BARANGA /234 /2021
Vs VS 0
STATE OF ODISHA I
344 ABLAPL/0015146/2021 GOPAL CHANDRA JENA SIDHARTHA DAS /10
VS VS 0
STATE OF ODISHA I
345 ABLAPL/0015147/2021 BIKASH SAHOO ASHOK KU. SARANGI TOMANDO /13 /2021
Vs VS 0
STATE OF ODISHA I
346 ABLAPL/0015148/2021 TANUJA KUMAR SABAT ANUPAM DASH R.UDAYAGIRI /143 /2021
Vs VS 0
STATE OF ODISHA I
347 ABLAPL/0015149/2021 SAUDAMINI @ KAUSALYA SAHOO SOMALEEN PATTNAIK BARAMBA /270 /2021
VS VS 0
STATE OF ODISHA I
348 ABLAPL/0015150/2021 SATRUGHNA BEHERA SUBRATA PANDA GONDIA /254 /2021
VS VS 0
STATE OF ODISHA I
349 ABLAPL/0015151/2021 BHIMASEN MALIK BALARAM NAYAK RAJKANIKA /376 /2021
Vs VS 0
STATE OF ODISHA I
350 ABLAPL/0015152/2021 SANDHYA KAUDI SATYABRATA PANDA SUNDARGARH SADAR /304 /2021
VS VS 0
STATE OF ODISHA I
351 ABLAPL/0015153/2021 RAJESH KUMAR RAUTA MANMAYA KUMAR DASH /10

VS
STATE OF ODISHA

VS
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352 ABLAPL/0015154/2021 RASMITA BEHERA JAYANTA KUMAR MAJHI RUPSA /88 /2021
VS VS 0
STATE OF ODISHA I
353 ABLAPL/0015155/2021 KISHORE MOHAN SUBUDHI BASUDEV PUJARI MARINE PSAT ARJPALLI /43 /2021
VS VS 0
STATE OF ODISHA I
354 ABLAPL/0015156/2021 DEEPALI PARIDA BIBHUTI RANJAN MOHANTY KRUSHNA PRASAD /128 /2021
VS VS 0
STATE OF ODISHA I
355 ABLAPL/0015157/2021 BINA KAUDI SATYABRATA PANDA SUNDARGARH SADAR /304 /2021
VS VS 0
STATE OF ODISHA I
356 ABLAPL/0015158/2021 NASIM KHAN@ SK.NASIMUDDIN SATYA RANJAN MULIA BANTALA /396 /2021
VS VS 0
STATE OF ODISHA I
357 ABLAPL/0015159/2021 BIBHUTI PARIDA BIBHUTI RANJAN MOHANTY KRUSHNA PRASAD /128 /2021
VS VS 0
STATE OF ODISHA I
358 ABLAPL/0015160/2021 KUBER JENA BIBHUTI RANJAN MOHANTY KRUSHNA PRASAD /128 /2021
VS VS 0
STATE OF ODISHA Il
359 ABLAPL/0015161/2021 JTENDRA KUMAR PANDA @ KANHA @ JTU SAPAN KUMAR LENKA KHUNTUNI /77 /2018
VS VS 0
STATE OF ODISHA I
360 ABLAPL/0015162/2021 PANCHANAN MOHANTY AUROVINDA MOHANTY TIRTOL /55 /2020
Vs VS 0
STATE OF ODISHA I
361 ABLAPL/0015163/2021 NIRANJAN BEHERA BISHNU PRASAD PRADHAN BHUBANESWAR VIGILANCE /32 /2021
VS VS 0
STATE OF ODISHA(VIG.) I
362 ABLAPL/0015164/2021 SMEETA JESTHI CHANDANA MISHRA KHARABEL NAGAR P.S. /348 /2021
VS VS 0
STATE OF ODISHA I
363 ABLAPL/0015165/2021 ABHIMANYU BARIK PARSURAM DAS /10
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VS VS 0
STATE OF ODISHA I

364 ABLAPL/0015166/2021 GUDU @ BUDHUBARI SABAR PRASANNA KUMAR MISHRA GUNUPUR /61 /2021
VS VS 0
STATE OF ODISHA I

365 ABLAPL/0015167/2021 JHANTU @ PRAKASH MOHANTY JAYANTA KUMAR MAJHI BASTA /320 /2021
Vs VS 0
STATE OF ODISHA I

366 ABLAPL/0015168/2021 SADANANDA DASH SITI KANT MISHRA CHAULIAGANJA /413 /2021
VS VS 0
STATE OF ODISHA I

367 ABLAPL/0015169/2021 SURENDRA KUMRA MOHANTY SEPHALEE DAS DHUSURI /274 /2021
VS VS 0
STATE OF ODISHA I

368 ABLAPL/0015170/2021 BIKASH PRADHAN JYOTIRMAYA SAHOO RANPUR /219 /2021
VS VS 0
STATE OF ODISHA Il

369 ABLAPL/0015171/2021 ALEKH HATI SANJT KUMAR DAS TANGI /117 /2000
VS VS 0
STATE OF ODISHA I

370 ABLAPL/0015172/2021 JITEN ROUT AMLAN SHAKTI PAUL NALCO /224 /2021
Vs VS 0
STATE OF ODISHA I

371 ABLAPL/0015173/2021 KAMAL KUMAR PANDA ANIRUDHA DAS RAIKIA /66 /2013
VS VS 0
STATE OF ODISHA I

372 ABLAPL/0015174/2021 PRACHI SOURAV DAS BIJAYA KUMAR ROUTRAY MAHILA P.S.(BBSR) /135 /2021
VS VS 0
STATE OF ODISHA I

373 ABLAPL/0015175/2021 MINI MALLICK SAUBHAGYA RANJAN JENA CHOUDWAR /97 /2019
VS VS 0
STATE OF ODISHA I

374 ABLAPL/0015176/2021 SATYAJT MOHANTY SEPHALEE DAS DHUSURI /274 /2021
Vs VS 0
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STATE OF ODISHA I

375 ABLAPL/0015177/2021 SUNIL KUMAR@ SANI SAHU SULOCHANA PATRO BAIDYANATHPUR /299 /2021
VS VS 0
STATE OF ODISHA I

376 ABLAPL/0015178/2021 BARKHARANI MOHAKUD SATCHIDANANDA PATNAIK MAHILA P.S.(BBSR) /135 /2021
Vs VS 0
STATE OF ODISHA I

377 ABLAPL/0015179/2021 ABANI RANJAN BISWAL ARIJEET MISHRA JAKHAPURA /95 /2021
Vs VS 0
STATE OF ODISHA I

378 ABLAPL/0015180/2021 GANESH SAHOO ARIJEET MISHRA PANIKOILI /284 /2021
VS VS 0
STATE OF ODISHA I

379 ABLAPL/0015181/2021 AMRIT KUMAR DAS @ RINKU DAS ARIJEET MISHRA KARANUJIA /266 /2021
Vs VS 0
STATE OF ODISHA I

380 ABLAPL/0015182/2021 SMRUTI RANJAN JENA@ MITIKA ARIJEET MISHRA JAKHAPURA /96 /2021
Vs VS 0
STATE OF ODISHA I

381 ABLAPL/0015183/2021 MALLIK WASED ALI @ MALLIK ASHAD ALI KISHORE KUMAR NAYAK BAISINGA /312 /2021
VS VS 0
STATE OF ODISHA I

382 ABLAPL/0015184/2021 DEBABRATA PRADHAN@ DEBASISH PRADHAN DEBASIS TRIPATHY JALESWAR /332 /2021
VS VS 0
STATE OF ODISHA I

383 ABLAPL/0015185/2021 CHANDRA SEKHAR MOHANTY RAKESH KUMAR MALLICK 1210
Vs VS 0
STATE OF ODISHA I

384 ABLAPL/0015186/2021 CHANDRA SEKHAR MOHANTY RAKESH KUMAR MALLICK /10
VS VS 0
STATE OF ODISHA I

385 ABLAPL/0015187/2021 JLAN @ DHILAN KUMAR PRADHAN SUSANTA KU MISHRA G.UNDYAGIRI /130 /2008

VS
STATE OF ODISHA

VS

Page 34/69

0
"



ORISSA HIGH COURT

FILING REPORT ASON :17/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
386 WPC(OA)/0000012/2009 DR. SATYABRATA DASH M/S AGASTI KANUNGO /1l
VS VS 0
STATE OF ORISSA I
387 WPC(OA)/0000013/2009 DR. BHAKTAHARI MALLICK M/S AGASTI KANUNGO /1
VS VS 0
STATE OF ORISSA I
388 WPC(OA)/0000055/2009 DHANESWAR PANDA M/S DURGA MADHABA MISHRA /1
VS VS 0

389

390

391

392

393

394

395

396

397

WPC(OA)/0000083/2009

WPC(OA)/0000096/2009

WPC(OA)/0000121/2009

WPC(0OA)/0000126/2009

WPC(OA)/0000138/2009

WPC(OA)/0000141/2009

WPC(OA)/0000155/2010

WPC(OA)/0000158/2009

WPC(OA)/0000162/2009

STATE OF ORISSA
BHAGABAT PRSAD PATRA
VS

STATE OF ORISSA
PRIYA BHUSAN JENA

VS

STATE OF ODISHA
DAMAYANTI JAGAT

VS

STATE OF ORISSA
TRIPATI BALAJ MISHRA
VS

STATE OF ORISSA
SAILABALA MOHAPATRA
VS

STATE OF ORISSA
GHANASHYAM DAS

VS

M/SDILLIPKUMAR TRIPATHY
VS

M/SP.K. KHUNTIA
VS

M/SLALATENDU SAMAL
VS

M/SAJT RATH
VS

M/S PRAFULLA KUMAR KAR
VS

M/SK.C SAHU
VS

BIJAYA KUMAR NAYAK,OASEXECUTIVE OFICER

NABAGHAN MAJHI

VS

STATE OF ODISHA
SARAT KUMAR PANDA
VS

STATE OF ORISSA
BALA KRUSHNA NANDA

P.K.KHATEI
VS

M/SR. MISRA
VS

M/S RAMESH SAHU
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VS VS 0
STATE OF ORISSA I
398 WPC(OA)/0000170/2009 MANAS KUMAR MISHRA M/SNARAYANA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
399 WPC(OA)/0000172/2009 SANJAYA KUMAR DASH M/SNARAYANA SATAPATHY /1
Vs VS 0
STATE OF ODISHA I
400 WPC(OA)/0000173/2009 JAMBESWAR PARIDA M/SNARAYAN SATAPATHY /1
Vs VS 0
STATE OF ODISHA I
401 WPC(OA)/0000174/2009 NARAYANA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
402 WPC(OA)/0000190/2010 RAMESH CHANDRA PATNAIK P.K.KHATEI Il
VS VS 0
STATE OF ODISHA I
403 WPC(OA)/0000210/2009 RAMA CHANDRA KHEMUDU M/SDURGA PRASAD PANIGRAHI /1
Vs Vs 0
STATE OF ODISHA I
404 WPC(OA)/0000211/2009 DEBENDRA KUMER NAIK M/SAJT RATH /1
Vs VS 0
STATE OF ODISHA I
405 WPC(OA)/0000242/2009 RABINDRA NATH PRUSTY M/SR.K. BISOI /1
VS VS 0
STATE OF ODISHA I
406 WPC(OA)/0000283/2009 PRAFULLA KUMAR SWIN M/SP.K. KAR /1
VS VS 0
STATE OF ODISHA I
407 WPC(OA)/0000299/2009 PRAFULLA KUMAR SWAIN M/S P.K.KAR /1
Vs VS 0
STATE OF ODISHA I
408 WPC(OA)/0000301/2010 DEBADHI CHARAN SAHU SUDHIR KUMAR RATH /1

VS

VS
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409

410

411

412

413

WPC(OA)/0000302/2010

WPC(OA)/0000303/2010

WPC(OA)/0000307/2009

WPC(OA)/0000307/2010

WPC(OA)/0000310/2010

STATE OF ODISHA

ANADI SUNAI

VS

STATE OF ODISHA

ANJALI PATTNAIK

VS

STATE OF ODISHA

S.K.ABDUL SAFIQUE

VS

STATE OF ODISHA

BHABANI SANKAR CHOWDHURY
VS

DIST.INSPECTOR OF SCHOOL
CHITTARANJAN BEHERA

SUDHIR KUMAR RATH
VS

LAXMIDHAR DASH
VS

M/S KRISHNA CHANDRA SAHU
VS

G.P.PATTANAIK
VS

GYANA RANJAN TRIPATHY

I
/1
0
I
/11
0
I
/11
0
I
/1
0
I
/1

Vs VS 0
STATE OF ODISHA I
414 WPC(OA)/0000311/2010 PARAS SARKEY R.K.PANDA /1
Vs VS 0
STATE OF ODISHA I
415 WPC(OA)/0000313/2010 SISIR KUMAR CHOUDHURY SURYA NARAYAN PATNAIK /1
VS VS 0
STATE OF ODISHA I
416 WPC(OA)/0000316/2009 DR PRASANT KUMAR RATH M/S BISHNU PRASAD PRADHAN /1
VS VS 0
STATE OF ORISSA I
417 WPC(OA)/0000318/2009 SURESH CHANDRA PRUSTY P.K.KHATEI /1
Vs VS 0
STATE OF ODISHA I
418 WPC(OA)/0000335/2010 HEMALATA DEI PRASANT ROUTRAY /1
VS VS 0

419

WPC(OA)/0000342/2010

STATE OF ODISHA
SATYAM SWAIN

VS

STATE OF ODISHA

P.K.MAHAPATRA
VS

Page 37/69

1
/11

0
"



SL

FILING NO

FILING REPORT ASON :17/11/2021

NAME OF PETNR./APPEL

ORISSA HIGH COURT

COUNSEL FOR PETNR./APPEL

PS CASE/LOWER COURT CASE

420

421

422

423

424

425

426

427

428

429

430

431

WPC(OA)/0000343/2009

WPC(OA)/0000351/2009

WPC(OA)/0000355/2009

WPC(OA)/0000361/2010

WPC(OA)/0000363/2010

WPC(OA)/0000370/2010

WPC(OA)/0000373/2010

WPC(OA)/0000377/2010

WPC(0OA)/0000380/2010

WPC(OA)/0000384/2010

WPC(OA)/0000389/2009

WPC(OA)/0000391/2010

O.N.G.F.A.GAJAPATI ZONE SERVICE
VS

STATE OF ODISHA

DR. PRAVATI DAS

VS

STATE OF ORISSA

DR DURGA DUTTA

VS

STATE OF ORISSA

ANIL CHANDRA MOHANTY

VS

STATE OF ODISHA

PRASANNA KUMAR PATTANAYAK
VS

STATE OF ODISHA

DURGA PRASAD RATH

VS

STATE OF ODISHA

SANATAN CHHURA

VS

STATE OF ODISHA

SUBASH CHANDRA PRADHAN
VS

STATE OF ODISHA

DR. MEENA KUMARI NARENDRA
VS

STATE OF ODISHA

ANITA MOHANTY

VS
DIRECTOR,ELEMENTARY EDUCATION
DR MANORANJAN BEHERA

VS

STATE OF ODISHA

AKHIL KUMAR NAYAK

M/SLALTENDU SAMAL
VS

M/S BISHNU PRASAD PRADHAN
VS

M/S BISHNU PRASAD PRADHAN
VS

P.K.KHATEI
VS

NIROJKUMAR MAHAPATRA
VS

DILLIPKUMAR TRIPATHY
VS

DURGA PRASAD PANIGRAHI
VS

KRISHNA CHANDRA SAHU
VS

KRISHNA CHANDRA SAHU
VS

SURYA NARAYAN PATNAIK
VS

M/SR.K BISOI
VS

ANIL KUMAR DASH
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VS VS 0
STATE OF ODISHA I
432 WPC(OA)/0000392/2010 SANKARSAN DASH ANIL KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
433 WPC(OA)/0000393/2009 DR. SANGHAMITRA PATI M/SBALARAM ROUT /1
Vs VS 0
STATE OF ORISSA I
434 WPC(OA)/0000394/2009 DR. ARABINDA BEHERA M/S GOPINATH PANDA /1
Vs VS 0
STATE OF ODISHA I
435 WPC(OA)/0000424/2010 DOROTHY PREMA KUMARI SARMA M/S S.S.K SUBUDHI /1
VS VS 0
STATE OF ODISHA I
436 WPC(OA)/0000427/2009 PADMAN BEHERA M/SAJT RATH Il
VS VS 0
STATE OF ORISSA I
437 WPC(OA)/0000431/2010 AMIYA KUMAR MOHANTY M/SB.B. ACHARYA /1
Vs Vs 0
STATE OF ODISHA I
438 WPC(OA)/0000434/2009 PAIRAPU TRINATH M/S PRADEEP KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ORISSA I
439 WPC(OA)/0000441/2009 SURYENDU KUMAR DASH M/S SUDHANSU MOHAN MISHRA /1
VS VS 0
STATE OF ORISSA I
440 WPC(OA)/0000443/2010 ANANDA KUMAR PANDA M/S PRADEEP KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
41 WPC(OA)/0000450/2010 LAXMIKANTA MOHANTY M/SB.B ACHARYA /1
Vs VS 0
STATE OF ODISHA I
442 WPC(OA)/0000451/2010 SATYABRATA MOHANTY M/SB.B ACHARYA /1

VS

VS
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STATE OF ODISHA Il
443 WPC(OA)/0000457/2009 SUMITRA MOHAPATRA M/S BISWA BIHARI MOHANTY /1
VS VS 0
STATE OF ODISHA I
444 WPC(OA)/0000458/2009 PATITAPABAN DASH M/SNARAYANA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
445 WPC(OA)/0000475/2010 KAHYAMANIDHI NAIK M/SRAMAKANTA SAHOO /1
VS VS 0
STATE OF ODISHA I
446 WPC(OA)/0000492/2009 PURNIMA NAYAK M/S AGASTI KANUNGO Il
VS VS 0
STATE OF ODISHA Il
47 WPC(OA)/0000498/2009 TANKADHAR ROUT M/SSATYA BRATA RATH /1
VS VS 0
STATE OF ODISHA I
448 WPC(OA)/0000502/2010 KARTIKA CHANDRA MUDULI M/SK.N DAS /1
Vs VS 0
STATE OF ODISHA I
449 WPC(OA)/0000503/2010 KASINATH SWAIN M/S PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
450 WPC(OA)/0000507/2010 ACHUTANANDA RAY M/S SURYA NARAYAN PATNAIK /1
VS VS 0
STATE OF ODISHA I
451 WPC(OA)/0000508/2010 SURENDRA PRASAD SAHOO M/S SACHIKANTA RAJGURU /1
VS VS 0
STATE OF ODISHA I
452 WPC(OA)/0000513/2010 DILLIPKUMAR PRADHAN M/SK.N. DAS /1
VS VS 0
STATE OF ODISHA I
453 WPC(OA)/0000515/2009 GAYATRI DEVI M/S DURGA MADHAB MISHRA /1
VS VS 0

STATE OF ODISHA
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454 WPC(OA)/0000518/2010 LUCIA LAKRA M/SP.K. MOHAPATRA /1l
Vs VS 0
STATE OF ODISHA I
455 WPC(OA)/0000519/2010 SUSHANT KUMAR ACHARYA M/S PRADEEP KUMAR MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
456 WPC(OA)/0000526/2010 KRUSHNA CHANDRA JAGAT M/SP.K. KHATEI /1
VS VS 0
STATE OF ODISHA I
457 WPC(OA)/0000528/2010 ALEKH CHANDRA BEHERA M/SAJT RATH /1
Vs VS 0
STATE OF ODISHA I
458 WPC(OA)/0000529/2010 HARIS CHANDRA SABAR M/S S.N. PATTNAIK /1
Vs VS 0
STATE OF ODISHA I
459 WPC(OA)/0000530/2010 RADHANATH MOHAPATRA M/SPRAFULLA KUMAR KAR /1
VS VS 0
STATE OF ODISHA I
460 WPC(OA)/0000531/2010 ABHAYA KUMAR SAHANI M/SK.N. DAS /1
VS VS 0
STATE OF ODISHA I
461 WPC(OA)/0000532/2010 RATNAKAR SWAIN M/SK.N. DAS /1
Vs Vs 0
STATE OF ODISHA I
462 WPC(OA)/0000535/2010 PRADEEP KUMAR MUND M/SNIROJKUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
463 WPC(OA)/0000539/2010 SRIKANTA BARIK M/SLAXMIDHAR DASH /1
VS VS 0
STATE OF ODISHA I
464 WPC(OA)/0000575/2010 RAMAKANTA PATTNAIK M/S PRASANNA KR. PATTNAYAK /1

465

WPC(OA)/0000576/2010

VS
STATE OF ODISHA
ANUSUYA RAY

VS

M/S PRASANNA KR. PATTANAYAK

Page 41/69

0
I
1



ORISSA HIGH COURT

FILING REPORT ASON :17/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
VS VS 0
STATE OF ODISHA I
466 WPC(OA)/0000577/2010 DASARATHI PATTANAIK M/S PRASANNA KR. PATTNAYAK 1/
VS VS 0
STATE OF ODISHA Il
467 WPC(OA)/0000578/2010 KANAKLATA BEHERA M/S PRASANNA KR. PATTANAYAK /1
& VS 0
STATE OF ODISHA Il
468 WPC(OA)/0000585/2010 GADADHAR JENA M/S PRADEEP KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
469 WPC(OA)/0000592/2009 NIRMALA DEVI M/SS.N PATNAIK 1/
VS VS 0

470

471

472

473

474

475

476

WPC(OA)/0000599/2010

WPC(OA)/0000600/2010

WPC(OA)/0000611/2009

WPC(OA)/0000619/2010

WPC(OA)/0000620/2010

WPC(OA)/0000633/2010

WPC(OA)/0000634/2010

STATE OF ODISHA
LAXMAN MUNDA

VS

STATE OF ODISHA
BHARAT CHANDRA MURMU
VS

STATE OF ODISHA
LOCHAN SABAR

VS

STATE OF ODISHA
UPENDRANATH SAHOO
VS

STATE OF ODISHA
SHAIK TAHER ALI

VS

STATE OF ODISHA
PRADYUMNA KUMAR PATI
VS

STATE OF ODISHA
BIJAY KUMAR MOHANTY
VS

M/SP.K. SAHOO
VS

M/SR.K. SAHOO
VS

M/SP.K MOHAPATRA
VS

M/SP.K KHATEI
VS

M/SP.K. KHATEI
VS

M/SK.N DAS
VS

M/SK.N. DAS
VS
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STATE OF ODISHA I
477 WPC(OA)/0000635/2010 TRILOCHAN JENA M/SK.N DAS /1
VS VS 0
STATE OF ODISHA I
478 WPC(OA)/0000636/2010 GOBINDA CHANDRA BEHERA M/SK.N. DAS /1
Vs VS 0
STATE OF ODISHA I
479 WPC(OA)/0000739/2009 CHARULATA TRIPATHY M/SK.CH. SAHU /1
Vs VS 0
STATE OF ODISHA I
480 WPC(OA)/0000751/2009 RABINARAYAN MALLIK M/SB ROUT Il
VS VS 0
STATE OF ODISHA I
481 WPC(OA)/0000773/2009 BIRANCHI NARAYAN MOHAPATRA M/SN.SATPATHY /1
Vs VS 0
STATE OF ODISHA I
482 WPC(OA)/0000774/2009 T.MADHUSUDAN RAO M/SN.SATAPATHY /1
Vs VS 0
STATE OF ODISHA I
483 WPC(OA)/0000775/2009 SUCHANDAN KAR M/SL.MOHANTY /1
VS VS 0
STATE OF ODISHA I
484 WPC(OA)/0000776/2009 CHITTA RANJAN PATTNAIK M/SN.SATAPATHY /1

485

486

487

WPC(OA)/0000777/2009

WPC(0OA)/0000798/2011

WPC(OA)/0000803/2011

VS

STATE OF ODISHA
NIBEDITA NANDA

VS

STATE OF ODISHA
PITAMBAR BHOI

VS

STATE OF ODISHA
PRADEEP KUMAR PANDA
VS

REVENUE AND DISASTER MGMT.DEPT.

VS

M/SN.SATPATHY
VS

M/SLALATENDU SAMAL
VS

M/SBALARAM ROUT
VS
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488 WPC(OA)/0000804/2009 G.PADMABATI DORA M/SR.K BISOI /1
VS VS 0

489

490

491

492

493

494

495

496

497

498

499

WPC(0OA)/0000810/2011

WPC(OA)/0000822/2009

WPC(OA)/0000822/2010

WPC(OA)/0000836/2009

WPC(OA)/0000843/2011

WPC(OA)/0000846/2011

WPC(OA)/0000849/2010

WPC(OA)/0000855/2011

WPC(OA)/0000859/2009

WPC(OA)/0000868/2009

WPC(OA)/0000875/2009

STATE OF ODISHA
SUNAKAR MALLICK
VS

STATE OF ODISHA
PRATIVA SAMAL

VS

STATE OF ODISHA
SUSANTA KUMAR DEY
VS

STATE OF ODISHA
MANAS KUMAR DAS
VS

STATE OF ODISHA
BASANTA KUMAR PUHAN
VS

STATE OF ODISHA

M SRINIVAS RAO

VS

STATE OF ODISHA
NARAHARI BARIHA
VS

STATE OF ODISHA
SUDHANSUBALA DEVI
VS

STATE OF ODISHA
SANTOSH KUMAR MOHAPATRA
VS

STATE OF ODISHA
AKSHAYA KUMAR PRADHAN
VS

STATE OF ODISHA
SUNAKAR BARIK

M/S P.K. MOHAPATRA
VS

M/SNIROJKUMAR MAHAPATRA
VS

MANAS PATI
VS

M/SP.K MOHAPATRA
VS

M/S AJAN KUMAR BISWAL
VS

M/S MANAS PATI
VS

SARAT CHANDRA MISHRA
VS

M/S KRISHNA CHANDRA SAHU
VS

M/S B.ROUT
VS

M/SL.DASH
VS

M/S P.K MOHAPATRA
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VS VS 0
STATE OF ODISHA I
500 WPC(OA)/0000879/2009 K.RAMA REDDY M/SAJT RATH /1
VS VS 0
STATE OF ODISHA I
501 WPC(OA)/0000880/2009 HIMANSU BHUSAN SARANGI M/SM.PRATAP /1
VS VS 0
STATE OF ODISHA I
502 WPC(OA)/0000981/2011 SHYAM SUNDAR SUNANI M/SP.K. MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
503 WPC(OA)/0001003/2010 SUBRAT KUMAR SHA UMESH CHANDRA MOHANTY /1
VS VS 0
STATE OF ODISHA I
504 WPC(OA)/0001013/2010 ROHINI KUMAR BARALA MADAN MOHAN BASU Il
VS VS 0
STATE OF ODISHA Il
505 WPC(OA)/0001021/2010 SUDHANSU SEKHAR DAS AJIT RATH /1
VS VS 0
STATE OF ODISHA I
506 WPC(OA)/0001033/2010 RAMANUJDAS LALATENDU SAMAL /1
Vs VS 0
STATE OF ODISHA I
507 WPC(OA)/0001077/2010 PRAMOD KUMAR PATNAYAK BALARAM ROUT /1
VS VS 0
STATE OF ODISHA I
508 WPC(OA)/0001164/2008 DHANESWAR SAHOO M/SMANAS PATI /1
VS VS 0
STATE OF ODISHA I
509 WPC(OA)/0001303/2011 /1
VS VS 0
I
510 WPC(OA)/0001362/2010 SK. IBRAHIM M/SP.K. KHATEI /1
Vs VS 0
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511

512

513

514

515

516

517

518

519

520

521

WPC(OA)/0001636/2010

WPC(OA)/0001637/2010

WPC(OAC)/0000061/2010

WPC(OAC)/0000097/2018

WPC(OAC)/0000353/2010

WPC(OA C)/0000600/2009

WPC(OA C)/0000605/2009

WPC(OA C)/0000648/2009

WPC(OAC)/0000661/2009

WPC(OAC)/0000677/2009

WPC(OAC)/0000849/2010

STATE OF ODISHA
BAIKUNTHA BIHARI DALAI
VS

STATE OF ODISHA
GHANASHYAM TAMSOY
VS

STATE OF ODISHA
BHOLANATH DALAI

VS

STATE OF ODISHA
BIJAY KUMAR PATTNAIK
VS

STATE OF ODISHA
SANATAN MISHRA

VS

STATE OF ODISHA

DR PRASANTA KUMAR MOHAPATRA
VS

STATE OF ORISSA

DR KEDARNATH NAIK
VS

STATE OF ORISSA
PRAVAKAR MISHRA

VS

STATE OF ODISHA
DR.CHHAYAKANTA DASH
VS

STATE OF ODISHA
BIJAYA KUMAR PARICHHA
VS

STATE OF ODISHA
BASANTA KUMAR OJHA
VS

STATE OF ODISHA

M/SM. PRATAP
VS

M/SM. PRATAP
VS

M/S ASHOK KU. MOHANTY
VS

ASIM AMITABH DASH
VS

M/SA.N GARNAIK
VS

M/SB.STRIPATHY
VS

M/S BUDHADEV ROUTRAY
VS

M/SJAYANT KUMAR RATH
VS

BUDHADEV ROUTRAY
VS

M/S JAYANT KUMAR RATH
VS

P.K.PANI
VS
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522 WPC(OA C)/0000967/2010 SUJATA MOHANTY M/S SHASHI BHUSAN JENA /1l
Vs VS 0
STATE OF ODISHA I
523 WPC(OAC)/0001191/2010 AHALYA DAS M/SD.K MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
524 WPC(OAC)/0001295/2010 GANGADHAR NAYAK M/S KALI PRASANNA MISHRA /1
VS VS 0
STATE OF ODISHA I
525 WPC(OA C)/0001518/2009 RUPANANDA PRADHAN GOPAL SINHA /1
Vs VS 0
STATE OF ODISHA I
526 WPC(OAC)/0001541/2010 UPENDRA KUMAR SAHOO M/S SK. SWAIN /1
Vs VS 0
STATE OF ODISHA I
527 WPC(OA C)/0001560/2010 JAYASHREE SWAIN M/S DHARANIDHARA NAYAK /1
VS VS 0
STATE OF ORISSA I
528 WPC(OAC)/0001561/2010 LILIMA CHOUDHURY M/S DHARANIDHAR NAYAK /1
VS VS 0
STATE OF ORISSA I
529 WPC(OAC)/0001562/2010 SUKANTI KERKETTA M/S DHARANIDHAR NAYAK /1
Vs Vs 0
HEALTH AND FAMILY WELFARE I
530 WPC(OAC)/0001563/2010 SAKUNTALA RATEL M/S DHARANIDHAR NAYAK /1
Vs VS 0
HEALTH AND FAMILY WELFARE I
531 WPC(OA C)/0001564/2010 SUSMITA NAIK M/S DHARANIDHAR NAYAK /1

532

533

WPC(OAC)/0001565/2010

WPC(OAC)/0001566/2010

VS

STATE OF ORISSA
ANJALI PATEL @ NAIK
VS

STATE OF ORISSA
LATA FATESINGH

VS

M/S DHARANIDHAR NAYAK
VS

M/S DHARANIDHAR NAIK
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VS VS 0
STATE OF ORISSA I
534 WPC(OAC)/0001567/2010 REKHA PATEL M/S DHARANIDHAR NAYAK /1
VS VS 0
STATE OF ORISSA I
535 WPC(OA C)/0001568/2010 PUSPALATA PATEL M/S DHARANIDHAR NAYAK /1
Vs VS 0
STATE OF ORISSA I
536 WPC(OAC)/0001569/2010 HIRAMANI CHAMPIA M/S DHARANIDHAR NAYAK /1
VS VS 0
STATE OF ODISHA I
537 WPC(OAC)/0001576/2010 SENEL KERKETTA M/S DHARANIDHAR NAYAK /1
VS VS 0
STATE OF ODISHA I
538 WPC(OAC)/0001577/2010 SANJUKTA NAIK M/S DHARANIDHAR NAYAK Il
VS VS 0
STATE OF ODISHA Il
539 WPC(OAC)/0001578/2010 PRABHATI DANDASENA M/S DHARANIDHAR NAYAK /1
VS VS 0
STATE OF ODISHA I
540 WPC(OAC)/0001579/2010 PUSPANJALI NAIK M/S DHARANIDHARA NAYAK /1
Vs VS 0
STATE OF ODISHA I
541 WPC(OAC)/0001584/2010 SARITA PRADHAN M/S DHARANIDHAR NAYAK /1
VS VS 0
STATE OF ODISHA I
542 WPC(OAC)/0001607/2010 BASANTA KUMAR BARIK M/S BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
543 WPC(OA C)/0001609/2010 NILANCHAL BISWAL M/SMANOJKUMAR KHUNTIA /1
VS VS 0
COLLECTOR,JHARSUGUDA I
544 WPC(OAC)/0001670/2010 AMIR KUMAR DARJEE M/S PRAFULLA KUMAR RATH /1
Vs VS 0
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STATE OF ODISHA Il
545 WPC(OAC)/0001674/2010 GUNANIDHI JENA M/SD.K PANDA /1
VS VS 0
STATE OF ODISHA I
546 WPC(OAC)/0001687/2010 PARAMESWAR KUMBHAR M/SPRASANT KUMAR JENA /1
VS VS 0
STATE OF ODISHA I
547 WPC(OA C)/0002024/2009 DHIREN KUMAR JENA M/SJAYANT KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
548 WPC(OAC)/0002328/2010 BAMAN CHARAN SAHOO NIRMAL RANJAN ROUTRAY Il
VS VS 0
STATE OF ODISHA Il
549 WPC(OA C)/0002365/2010 BRAJA KISHORE PANDA M/S SARBESWAR PRUSTY /1
VS VS 0
STATE OF ODISHA I
550 WPC(OA C)/0002493/2009 RANJT KUMAR BISWAL M/S D.R BHOKTA /1
Vs VS 0
STATE OF ODISHA I
551 WPC(OA C)/0002514/2009 SUJATA MOHANTY M/S SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
552 WPC(OAC)/0002514/2010 BANAMALI SAHOO M/S PRASANTA KU. SAHOO /1
VS VS 0
STATE OF ORISSA I
553 WPC(OA C)/0002538/2009 LAXMIDHAR SAHOO M/S B.K KAR /1
VS VS 0
STATE OF ODISHA I
554 WPC(OA C)/0002624/2010 SIRI UDAYA NATH RAY M/SL.PRADHAN /1
VS VS 0
STATE OF ODISHA I
555 WPC(OA C)/0002835/2009 SK. QUTUBUDDIN M/SL. MISHRA /1
VS VS 0

STATE OF ODISHA
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556 WPC(OAC)/0002912/2010 SURENDRA KUMAR BAL M/SMANAS RANJAN PANDA /1l
Vs VS 0
STATE OF ODISHA I
557 WPC(OA C)/0003209/2010 JOGENDRANATH PRADHAN JAYANTA KUMAR RATH /1
Vs VS 0
STATE OF ODISHA I
558 WPC(OAC)/0003216/2010 SURENDRA KUMAR MALLIK MANORANJAN MISHRA /1
VS VS 0
STATE OF ODISHA I
559 WPC(OAC)/0003217/2010 BALABHADRA PRASAD MOHNATY MANORANJAN MISHRA /1
Vs VS 0
STATE OF ODISHA I
560 WPC(OAC)/0003218/2010 CHITARANJAN DASH MANORANJAN MISHRA /1
Vs VS 0
STATE OF ODISHA I
561 WPC(OA C)/0003234/2010 BIRENDRA KUMAR PANDA MAHENDRA KUMAR SAHOO /1
VS VS 0
STATE OF ODISHA I
562 WPC(OA C)/0003248/2010 DEBANANDA PATRA SRIKAR KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
563 WPC(OAC)/0003263/2010 DILLIPKUMAR KHATUA MANORANJAN MISHRA /1
Vs Vs 0
STATE OF ODISHA I
564 WPC(OA C)/0003264/2010 PRAMOD KUMAR BARIK MANORANJAN MISHRA /1
Vs VS 0
STATE OF ODISHA I
565 WPC(OAC)/0003271/2010 AJT BALA KARAN B.P.SATAPATHY /1

566

567

WPC(OAC)/0003272/2010

WPC(OAC)/0003282/2010

VS

STATE OF ODISHA
BILIGRAM JENA

VS

STATE OF ODISHA
DANDAPANI PUJARI

VS

SASHIBHUSAN JENA
VS

BASUDEV PUJARI
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S VS 0
STATE OF ODISHA Vi

568 WPC(OAC)/0003283/2010 MEERA PIRI M/SMANOJKUMAR MOHANTY 1/
\iS VS 0

569

570

571

572

573

574

575

576

577

578

WPC(OAC)/0003485/2010

WPC(OA C)/0003566/2010

WPC(OAC)/0003569/2010

WPC(OAC)/0003589/2010

WPC(OAC)/0003614/2010

WPC(OAC)/0003716/2010

WPC(OAC)/0003792/2010

WPC(OAC)/0003807/2010

WPC(OAC)/0003808/2010

WPC(OAC)/0003809/2010

STATE OF ODISHA
SWARNA MANJARI PATNAIK
VS

STATE OF ODISHA

PARESH KUMAR SAMANTRAY
VS

STATE OF ODISHA
ANASUYA SAHOO

VS

STATE OF ODISHA

SANJAY KUMAR PRADHAN
VS

STATE OF ODISHA
JYOTIRMAYEE MOHAPATRA
VS

STATE OF ORISSA
RAYAGURU AKSHAYA KUMAR DAS
VS

STATE OF ODISHA
NARASINGH SWAIN

VS

STATE OF ODISHA
NARAYAN CHANDRA ROUT
VS

STATE OF ODISHA
UMARANI PADHY

VS

STATE OF ODISHA

DURGA PRASANNA MOHANTY
VS

M/SDEBADUTTA ROUTRAY
VS

M/SKALI PRASANNA MISHRA
VS

M/S S.B JENA
VS

M/S SHASHI BHUSAN JENA
VS

M/S SHASHI BHUSAN JENA
VS

M/S DEBADUTTA ROUTRAY
VS

M/SJK RATH
VS

M/S ANANTA KUMAR MOHAPATRA
VS

M/S SIDHESWAR MOHANTY
VS

H. M. DHAL
VS
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STATE OF ODISHA I
579 WPC(OAC)/0003817/2010 NIRANJAN HOTA M/S MAHENDRA KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
580 WPC(OAC)/0003818/2010 SANANDA KUMAR HOTA M/S MAHENDRA KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
581 WPC(OAC)/0003819/2010 GANESH PRASAD BHOI M/S MAHENDRA KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
582 WPC(OA C)/0003820/2010 JAYAKRUSHNA TANDIA MAHENDRA KUMAR DAS Il
VS VS 0
STATE OF ODISHA I
583 WPC(OA C)/0003825/2010 DEBASIS PANDA B. B. PATNAIK /1
Vs VS 0
STATE OF ODISHA I
584 WPC(OA C)/0003826/2010 BIDYUT KUMAR TRIPATHY M/S B.B PATTNAIK /1
Vs VS 0
STATE OF ODISHA I
585 WPC(OA C)/0003858/2010 GURU CHARAN BEHERA MANOJA KUMAR KHUNTIA /1
VS VS 0
STATE OF ODISHA I
586 WPC(OA C)/0003860/2010 SATISH CHHURIA M/SH.N. MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
587 WPC(OA C)/0003876/2010 HIMANSHU SHEKHAR DUTTA M/SBIBHUTI BHUSAN DASH /1
Vs VS 0
STATE OF ODISHA I
588 WPC(OA C)/0003887/2010 GEETANJALI KHOSLA M/S PRASANJIT SINHA /1
VS VS 0
STATE OF ODISHA I
589 WPC(OA C)/0003896/2010 SACHIDANANDA NAYAK M/S BISWA BIHARI MOHANTY /1

VS
STATE OF ODISHA

VS
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590 WPC(OAC)/0004115/2010 AKSHAYA KUMAR BHOI M/SHARA PRASAD RATH /1l
VS VS 0
STATE OF ODISHA I
591 WPC(OA C)/0004284/2010 PRAFULLA KUMAR PANDA HARA PRASAD RATH /1
VS VS 0
STATE OF ODISHA I
592 WPC(OA C)/0004382/2010 KUMUDINI PAL M/SJ. R. DASH /1
VS VS 0
STATE OF ODISHA I
593 WPC(OA C)/0004383/2010 ANAM MUNDA M/SG.PDUTTA /1
VS VS 0
STATE OF ODISHA I
594 WPC(OA C)/0004388/2010 KASHINATH DAS M/S BISWABIHARI MOHANTY /1
VS VS 0
STATE OF ODISHA I
595 WPC(OA C)/0004389/2010 HARENDRA KUMAR JENA M/S BISWABIHARI MOHANTY /1
VS VS 0
STATE OF ODISHA I
596 WPC(OA C)/0004390/2010 SARBESWAR PRADHAN M/S BISWA BIHARI MOHANTY /1
VS VS 0
STATE OF ODISHA Il
597 WPC(OA C)/0004392/2010 BRAJENDRA KUMAR NAYAK M/S SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
598 WPC(OA C)/0004393/2010 KAILASH NATH SINGH M/SMANOJKUMAR MISHRA /1
Vs VS 0
STATE OF ODISHA I
599 WPC(OAC)/0004417/2010 BHASKAR CHANDRA SANDHIBIGRAHA M/S SAROJKUMAR SWAIN /1
VS VS 0
STATE OF ODISHA I
600 WPC(OA C)/0004420/2010 SANKAR DAS M/S SR. PATANAIK /1
VS VS 0

601

WPC(OAC)/0004421/2010

STATE OF ODISHA
PRASANTA KUMAR DALBEHERA

M/S ABHIRAM SWAIN

Page 53/69

1
/11



ORISSA HIGH COURT

FILING REPORT ASON :17/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
VS VS 0
STATE OF ODISHA I
602 WPC(OAPC)/0000001/2010 LAXMINARAYAN ACHARYA M/S RABINDRA NATH PANDA 1/
VS VS 0
STATE OF ODISHA Il
603 WPC(OAPC)/0000002/2010 BASANTA KUMAR PANDA M/S SIDHARTHA SWAIN /1
& VS 0
STATE OF ODISHA Il
604 WPC(OAPC)/0000003/2010 PRAVAKAR BISWAL M/SUMAKANTA NANDA /1
VS VS 0
STATE OF ODISHA I
605 WPC(OAPC)/0000004/2010 GAUTAM SETHY M/S SURAJMOHANTY 1/
VS VS 0
STATE OF ODISHA I
606 WPC(OAPC)/0000005/2010 DIBYALOCHANA KAR M/SANANGA KUMAR OTTA 1/
VS VS 0
STATE OF ODISHA Il
607 CONTC(CP)/0000002/2015 NARASINGHA JENA M/S CHITRA PADHI /1
& VS 0
GOKUL CHANDRA PATI I
608 CONTC(CP)/0000004/2014 SURESH KUMAR MOHAPATRA M/SLOKANATH RATH /1
VS VS 0
SRI JUGAL KISHORE MOHAPATRA, CHIEF SECY. SECRETARIAT I
609 CONTC(CP)/0000004/2011 SATYABAN SAHU M.PRATAP 1/
& VS 0
ARABINDA BEHERA,SECY., FOREST AND ENVIRONMENT DEPT. I
610 CONTC(CP)/0000007/2010 LATIKA DAS M/S RAMAKANTA DAS 1/
VS VS 0

611

612

CONTC(CP)/0000014/2012

CONTC(CP)/0000018/2017

PRASANAT KUMAR SAMAL , DIRECTOR OF ELEMENTRAY EDU.

BIPIN BIHARI TRIPATHY
VS

ANU GARG, SECY. H AND F.W DEPT.

GHANASHYAM DAS
VS

M/SP.K MOHANTY
VS

M/S KRISHNA CHANDRA SAHU
VS
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G.VHATHI NATHANAM , SECY. HOUSING URBAN DEV. DEPT. Il
613 CONTC(CP)/0000029/2012 SANTOSH KUMAR BEHERA M/S NANDA NANDAN SATAPATHY /1
VS VS 0
ARUN KUMAR SARANGI,GENERAL INSPECTOR OF POLICE,BPSPA I
614 CONTC(CP)/0000030/2019 SANKAR PRASAD ADHIKARI M/S N.K MOHAPATRA /1
VS VS 0
VISHAL DEV , SECY. SPORTS Y OUTH SERVICES DEPT. I
615 CONTC(CP)/0000032/2013 SUBAL CHARAN BHOL JN.JENA /1
VS VS 0
USHA PADHEE,SECY. SCHOOL AND MASS EDUCATION DEPT I
616 CONTC(CP)/0000033/2011 RAMESH CHANDRA PANIGRAHI M/S RANJT MOHANTY Il
VS VS 0
APARAJTA SARANGI, COMM.-CUM-SECY. SAND M.E. DEPT. Il
617 CONTC(CP)/0000036/2011 DHANESWAR SAHOO M/SMANAS PATI /1
VS VS 0
R.K. SHARMA, COMM.-CUM-SECY . REVENUE AND DISASTER MANAGEMENT I
618 CONTC(CP)/0000037/2009 SUBAS CHANDRA RATH M/S BHABANI SHANKAR MISHRA /1
Vs VS 0
PRASANTA KUMAR PATRA,JOINT COMMISSIONER OF COMMERCIAL TAXES I
619 CONTC(CP)/0000037/2019 KUNJA BIHARI SAHANI M/S R.MISHRA /1
VS VS 0
PRADEEP KUMAR JENA , SECY. WATER RESOURCES DEPT. I
620 CONTC(CP)/0000038/2013 RAMACHANDRA MOHAPATRA M/SK.N. DAS /1
VS VS 0
USHA PADHI, SECY.SCH AND MASS EDN.DEPT. I
621 CONTC(CP)/0000039/2010 HINENDRA NAYAK M/SMANMOHAN PATTANAYAK /1
VS VS 0
UPENDRA PRSAD SINGH, I.A.S., COMM-CUM-SECY. AGRI. DEPTT. I
622 CONTC(CP)/0000039/2013 DEBARAJO MOHANTY AND OTHERS M/SK.N DAS /1
VS VS 0
USHA PADHI,SCH AND MASS EDN DEPT. I
623 CONTC(CP)/0000040/2014 BALAVADRA BEHERA MANASPATI /1
VS VS 0
SIBABRATA DAS,DIRECTOR, ELEMENTARY EDUCATION Il
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624 CONTC(CP)/0000041/2014 RAMAMANI MALLICK MANASPATI /1l
VS VS 0
SIBABRATA DAS,DIRECTOR, ELEMENTARY EDUCATION I
625 CONTC(CP)/0000048/2014 DR.DEBADUTTA MISHRA M/SK.C.PRUSTY /1
VS VS 0
P.K.MOHAPATRA,ADD CHIEF SECY ,H AND F.W. DEPTT I
626 CONTC(CP)/0000049/2013 PRAVAKAR MALLICK M/SR.K. BISOI /1
VS VS 0
GADADHAR BEHERA DIST. INSPECTOR OF SCH.BBSR I
627 CONTC(CP)/0000055/2010 AVOY KUMAR DAS M/SLALATENDU SAMAL /1
VS VS 0
BANDANA JENA, SAND ME DEPTT I
628 CONTC(CP)/0000060/2011 ALEKH CHANDRA MOHANTY BIJAYA KETAN BARIK /1
VS VS 0
T.RAMACHANDRU,IAS,COMM.-CUM-SECY ., INDUSTRY DEPT. I
629 CONTC(CP)/0000066/2011 NIRANJAN MAHAPATRA MANASPATI /1
VS VS 0
SURESH CHANDRA MOHAPATRA,PRINCIPAL SECY.,WATER RESOURCES DEPT. I
630 CONTC(CP)/0000068/2009 JADAV CHANDRA DEHURY M/S S.D. SWAIN /1
VS VS 0
GIRISH SN, COLLECTOR OF ANUGUL Il
631 CONTC(CP)/0000071/2011 NIHAR RANJAN MOHANTY PRASANTA KUMAR MISHRA /1
VS VS 0
RAJKUMAR SHARMA SECY., REVENUE AND DISASTER MANAGEMENT DEPT. i
632 CONTC(CP)/0000072/2009 DAITARI SUNA M/SR.K.BISOI /1
Vs VS 0
PURNA CHANDRA SETHI,PRINCIPAL GOVT.WOMENS JUNIOR COLLEGE I
633 CONTC(CP)/0000078/2012 GANTAYAT NAYAK M/S KRISHNA CHANDRA SAHU /1
VS VS 0
SRI RAMESH SETHY, |.F.S., FVSNL FORESTS OFFCR. I
634 CONTC(CP)/0000086/2010 SMT. NAMITA PRADHAN M/SR.K. PANDA /1
VS VS 0
SRI SURESH CHANDRA NOHAPATRA, |.A.S., COMM-CUM-SECY. WATER RESO. DEPTT. I
635 CONTC(CP)/0000087/2009 TRINATH ROUL M/STAPAN KUMAR BISWAL /1

Page 56/69



ORISSA HIGH COURT

FILING REPORT ASON :17/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
VS VS 0
SHRI NARAYAN JENA, |.A.S., COLLECTOR KHURDA I
636 CONTC(CP)/0000088/2011 KRUSHNA CHANDRA PATTNAIK ANIL KUMAR DAS /1
VS VS 0
SURENDRA CHANDRA MOHAPATRA,SECY ., WATER RESOURCES DEPT I
637 CONTC(CP)/0000091/2012 BAGATI PRAKASH NIROJKUMAR MOHAPATRA /1
Vs VS 0
C.S. KUMAR,SECY.EMPLOYMENT TECH. EDUCATION AND TRAINING Il
638 CONTC(CP)/0000092/2012 ARUNA KUMAR BEHERA NIROJKUMAR MOHAPATRA /1
VS VS 0
C.S. KUMAR,IAS,SECY.,EMPLOYMENT TECHNICAL EDUCATION AND TRAINING I
639 CONTC(CP)/0000094/2011 SARAT CHANDRA DAS M/SM. PRATAP /1
VS VS 0
SANJEEB CHANDRA CHADHA, DIRECTOR OF HORTICULTURE I
640 CONTC(CP)/0000094/2010 PRAKASH CHANDRA GOUDA M/S R.K.BISOI Il
VS VS 0
SN.TRIPATHY ,SECRETARY PANCHAYATI RAJDEPTT Il
641 CONTC(CP)/0000097/2009 NIRANJAN DAS M/SMAHENDRA KUMAR SAHOO /1
VS VS 0
BANDANA JENA , SECY. SAND M.E DEPTT I
642 CONTC(CP)/0000101/2011 JAGABANDHU PANDA SURYA NARAYAN PATNAIK /1
Vs VS 0
MANOJAHUJA, PRINCIPAL SECY., STEELS MINES DEPT. I
643 CONTC(CP)/0000101/2013 JAGADANANDA PAL M/SP.K MISHRA /1
VS VS 0
G. MATHI, SERETARY, TRANSPORT DEPT. I
644 CONTC(CP)/0000103/2011 GOPINATH NAIK PRADEEP KUMAR MAHAPATRA /1
VS VS 0
JUGAL KISHORE MAHAPATRA PRINCIPAL SECY ., FINANCE DEPT. I
645 CONTC(CP)/0000109/2010 PRAFULLA KUMAR PRUSTY U.C. MOHAPATRA /1
VS VS 0
CHIEF SECY.,GENERAL ADMINISTRATION DEPT. I
646 CONTC(CP)/0000115/2010 MANMOHAN MOHANTY M/S SIBA PRASAD PATI /1
Vs VS 0
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SUBHENDU KUMARRAY , SECY. WORKS DEPT. I
647 CONTC(CP)/0000115/2015 PRASANT KUMAR NAYAK M/SLALATENDU SAMAL /1
VS VS 0
SMT. USHA PADHEE, I.A.S., SECY. SAND M.E. DEPTT. I
648 CONTC(CP)/0000115/2009 SUBASH CHANDRA MISHRA M/SNIROJKUMAR MOHAPATRA /1
Vs VS 0
U.N. BEHERA, SECY. FOREST DEPTT. I
649 CONTC(CP)/0000116/2010 MD. RAFIQUE M/S KRISHNA CHANDRA SAHU /1
Vs VS 0
A.PPADHY ,PRINCIPAL SECY. HOME DEPT. I
650 CONTC(CP)/0000118/2012 GIRIDHARI MAHARANA M/S GOPINATH PANDA Il
VS VS 0
RANGALAL JAMUDA PRINCIPAL SETY.AGRICULTURE.DEPT.ODISHA SECT. I
651 CONTC(CP)/0000118/2011 BALAKRISHNA CHOUDHURY TAPAN KUMAR BISWAL /1
Vs VS 0
APARAJITA SARANGI, SECY ., SCHOOL AND MASS EDUCATION DEPT. I
652 CONTC(CP)/0000124/2011 BISHNU PRASAD SINGH M/S SIBA PRASAD PATI /1
Vs VS 0
SRI RANGALAL JAMUDA, SECY. GOVT. AGRI. DEPTT. I
653 CONTC(CP)/0000125/2010 DIBAKAR PALATA TAPAN KUMAR BISWAL /1
VS VS 0
SIBA PRASAD MISHRA DIRECTOR LAND RECORDS AND SURVEY ,BOARD OF REVENUE I
654 CONTC(CP)/0000126/2011 RANKANATH MOHAPATRA M/SP.K. KAR /1

655

656

657

CONTC(CP)/0000129/2009

CONTC(CP)/0000130/2012

CONTC(CP)/0000131/2012

VS VS
MAHENDRA KUMAR MALLICK, HOMEOPATHY DEPTT

PRAMOD KUMAR MANASINGH M/SK.N. DAS
VS VS
ADITYA PADHI, PRIN. SECY. HOME DEPT

RAMESH CHANDRA BEHERA R.K.BISOI
VS VS

CHITTA RANJAN MOHANTY, CHIEF ENGINEER,(PH URBAN) ODISHA
RABINDRANATH MALLICK M/SA.K.DAS

VS VS

RAJESH VERMA, SECRETARY, SAND ME DEPTT.
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658 CONTC(CP)/0000132/2011 BALABHADRA SAHOO LOKANATH RATH /1l
VS VS 0
UPENDRA NATH BEHERA, SECY. HOME DEPT. I
659 CONTC(CP)/0000137/2010 AKSHAYA KUMAR PANDA M/S NARESH CHANDRA MALU /1
VS VS 0
PRASANT KUMAR PANIGRAHI, CHIEF ENGINEER RURAL WATER SUPPLY AND SANITATION I
660 CONTC(CP)/0000138/2011 SARAT CHANDRA NAYAK LOKANATH RATH /1
VS VS 0
BIJAYA KUMAR PATTNAIK, CHIEF SECRETARY TO GOVT. OF ORISSA I
661 CONTC(CP)/0000139/2011 LOKANATH NAYAK LOKANATH RATH /1
VS VS 0
BIJAYA KUMAR PATTANAIK I
662 CONTC(CP)/0000140/2011 SHYAMA SUNDAR MISHRA L.RATH /1
VS VS 0
BIJAYA KUMAR PATTANAIK, CHIEF SECRETARY O GOVT. I
663 CONTC(CP)/0000140/2010 ANANDA BHOQOI M/SR.K. BISOI /1
VS VS 0
SRI SATYA PRAKASH NANDA, I.A.S., MEMBER BOARD OF REVENUE I
664 CONTC(CP)/0000146/2011 LOKANATH RATH GYANA RANJAN TRIPATHY /1
VS VS 0
BIJAYA KUMAR PATTNAIK, CHIEF SECY. TO GOVT. OF ORISSA Il
665 CONTC(CP)/0000147/2011 SARAT CHANDRA DASH LOKANATH RATH /1
VS VS 0
BIJAYA KUMAR PATTNAIK, CHIEF SECY. TO GOVT. OF ORISSA I
666 CONTC(CP)/0000151/2014 BANABASI PANIGRAHI M/SAJT RATH /1
Vs VS 0
SURESH CHANDRA MOHAPATRA , SECY. WATER RESOURCES DEPT. I
667 CONTC(CP)/0000152/2013 ABDUL AZIZ KHAN SUBHENDU MOHAN MISHRA /1
VS VS 0
PRIYANATH PADHI,PRINCIPAL CHIEF CONSERVATOR OF FOREST I
668 CONTC(CP)/0000157/2012 RANJAN KUMAR MOHANTY M/S JK MOHANTY /1
VS VS 0
PREMANANDA ROUT , CHIEF DIST. VETERIANRY OFFICE I
669 CONTC(CP)/0000158/2001 P.SOMA SUNDAR SASTRY RAMAKANTA PATTANAIK /1
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VS VS 0
ALKA PANDA, SECY. AGRICULTURE DEPT I
670 CONTC(CP)/0000162/2015 LILABATI RANA PRASANTA KUMAR MISHRA /1
VS VS 0
TARADUTTA | A.SADDL.CHIEF SECY.,R AND D MNGT.DEPT. I
671 CONTC(CP)/0000167/2009 DAITARI SUNA M/S R.K BISOI /1
Vs VS 0
AMULYA KUMAR PUROHIT , DIRECTOR OF HIGHER EDUCATION I
672 CONTC(CP)/0000168/2011 JRAGHUNATH RAO K.N.DAS /1
VS VS 0
BIKASH MISHRA, DIRECTOR OF TEXTILES,ORISSA I
673 CONTC(CP)/0000171/2009 NARASINGH ADHIKARI M/S JIN.JENA /1
VS VS 0
BANDANA KUMARI JENA,SECRETARY, SAND M.E.DEPTT I
674 CONTC(CP)/0000177/2016 TRIPATI BALAJ MISHRA M/SAJT RATH Il
VS VS 0
M.V JAYKUMAR ,COLLECTOR Il
675 CONTC(CP)/0000181/2011 CHAITANYA SAHOO M/SLALATENDU SAMAL /1
VS VS 0
RAJKISHORE CHOUDHURY, DIRECTOR, LAND RECORDS AND SURVEY I
676 CONTC(CP)/0000188/2013 SARAT CHANDRA MOHANTY M/S PRADEEP KUMAR MOHAPATRA /1
Vs VS 0
DHIREN KUMAR PATTNAIK, DIRECTOR,AY USH I
677 CONTC(CP)/0000195/2012 RAJA KISHORE SAHOO M/S KRISHNA CHANDRA SAHU /1
VS VS 0
SANTOSH KUMAR PATRO , INSPECTOR OF SCHOOL , KHURDA I
678 CONTC(CP)/0000196/2013 SUDARSHAN DAS M/S SMOHANTY /1
VS VS 0
DR.NITIN B.JAWALE,DIRECTOR LAND RECORDS AND SURVEY I
679 CONTC(CP)/0000203/2011 DAMAN DEO M/S P.K KHATEI /1
VS VS 0
SARAT CHANDRA PANDA , DIVISIONAL FOREST OFFICER , TITILAGARH I
680 CONTC(CP)/0000203/2016 TARULATA ACHARYA M/S PRASANATA KUMAR MISHRA /1
Vs VS 0
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BISHNUPADA SETHI , SECY. FISHERIES AND ANIMAL RESOURCES DEV.. DEPT. Il
681 CONTC(CP)/0000205/2011 PRAFULLA KUMAR SAHOO BIPIN BIHARI SATAPATHY /1
VS VS 0
GYANA RANJAN DAS,PROJECT DIRECTOR,DRDA I
682 CONTC(CP)/0000205/2012 ANANTA MURALI MOHAN PATTNAIK M/S ASHOK PATTNAIK /1
VS VS 0
P.K MOHAPATRA , SECY. H AND F.W DEPT. I
683 CONTC(CP)/0000210/2010 BISWANATH SAHOO M/SP.K.MOHAPATRA /1
VS VS 0
MADHUSUDAN PADHI,SECY HIGHER EDUCATION DEPTT I
684 CONTC(CP)/0000212/2010 SAMAR MOHAPATRA B.B.ACHARYA Il
VS VS 0
G.SANTHA GOPALAN,DIRECTOR,AGRICULTURE AND FOOD PRODUCTION Il
685 CONTC(CP)/0000213/2010 PABITRA KUMAR PRUSTY B.B.ACHARYA /1
VS VS 0
G.SANTHA GOPALAN,DIRECTOR,AGRICULTURE AND FOOD PRODUCTION I
686 CONTC(CP)/0000219/2010 ANTARYAMI MAHALIK M/S SIBAPRASAD PATI /1
Vs VS 0
BIBEKANANDA MOHAPATRA, DIR. OF ELEMENTARY EDUCATION I
687 CONTC(CP)/0000222/2012 KAILASH CH, NAYAK M/SLALATENDU SAMAL /1
VS VS 0
UPENDRA NATH BEHERA, SECRETARY, HOME DEPTT. I
688 CONTC(CP)/0000223/2010 JAYKRUSHNA GHOSH M/SD.K. TRIPATHY /1
VS VS 0
ASWATHY S, COLLECTOR AND DIST. MAGISTRATE, MAYURBHANJA I
689 CONTC(CP)/0000231/2013 RAGHUNATH TRIAPTHY M/SP.K. SINHA /1
VS VS 0
KANHU CHARAN MOHAPATRA, CHIEF ENGINEER RW SAND S-1 I
690 CONTC(CP)/0000237/2010 DUKHISHYAM CHOUDHURY M/S ANIL KUMAR DAS /1
VS VS 0
DR. BIMAL PRASAD NANDA, DIRECTOR, HIGHER EDUCATION I
691 CONTC(CP)/0000243/2013 UMESH CH. MANGARAJ M/SJN. JENA /1
VS VS 0
SANJIB KUMAR MISHRA, SECY, FISHERIES AND ANIMAL HUSBANDARY Il
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692 CONTC(CP)/0000244/2013 RAMESH CH. SAMAL M/SJN. JENA /1l
VS VS 0
SANJIB KUMAR MISHRA, SECY, FISHERIES AND ANIMAL HUSBANDARY I
693 CONTC(CP)/0000245/2013 MAHESWAR BISWAL M/SJN. JENA /1
VS VS 0
SANJIB KUMAR MISHRA, SECY, FISHERIES AND ANIMAL HUSBANDARY I
694 CONTC(CP)/0000246/2013 PRABAS RANJAN MOHAPATRA M/SJN. JENA /1
VS VS 0
SANJIB KUMAR MISHRA, SECREATRY, FISHERIES AND ANIMAL HUSBANDARY I
695 CONTC(CP)/0000247/2013 BISHNU CHARAN BISWAL M/SJN. JENA /1
VS VS 0
SANJIB KUMAR MISHRA, SECY, FISHERIES AND ANIMALRESOURCES DEPTT. I
696 CONTC(CP)/0000252/2010 KULAMANI MOHAPATRA BALARAM ROUT /1
VS VS 0
S.N.SHARMA SECY ,R AND D.M.DEPTT I
697 CONTC(CP)/0000259/2013 UPENDRA PADHI M/SBALARAM ROUT /1
VS VS 0
KANHU CHARAN MOHAPATRA CHIEF ENGINEER, PUBLIC HEALTH,ODISHA I
698 CONTC(CP)/0000262/2014 A BICHITRANANDA REDDY M/SR.K. BISOI /1
VS VS 0
PREM CHANDRA CHOUDHURY, COLLECTOR, GANJAM Il
699 CONTC(CP)/0000269/2014 NIMAI CHARAN NAIK M/S MANAS PATI /1
VS VS 0
JUGAL KISHORE MOHAPATRA , CHIEF SECY. I
700 CONTC(CP)/0000271/2014 PRADEEP KUMAR MAJHI M/S ANIL KUMAR DAS /1
Vs VS 0
SANJJIB MISHRA, SC AND ST DEVELOPMENT DEPTT I
701 CONTC(CP)/0000280/2016 BHASKAR DIKHIT M/SAJT RATH /1
VS VS 0
PRADEEP KUMAR JENA,SECY WATER RESOURCES DEPTT I
702 CONTC(CP)/0000308/2014 BRAMHANANDA GURU M/S R.MISHRA /1
VS VS 0
R.K. SHARMA,PRINCIPAL.SECY. FOREST AND ENV. DEPT. I
703 CONTC(CP)/0000440/2017 GADADHAR PRADHAN DURGA PRASAD PANIGRAHI /1
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VS VS 0
PRADDEP KUMAR JENA, SECY .., WATER RESOURCES DEPT. I
704 CONTC(CP)/0000514/2014 LAXMIKANTA SAMAL M/S R.K BISOI 1/
VS VS 0
RK SHARMA , SECY. FOREST AND ENVIRONMENT Il
705 CONTC(CP)/0000579/2015 SRI MADAN MOHAN DASH M/SRANJT MOHANTY /1
& VS 0
LAXMI NARAYAN GUPTA, I.A.S., PRINC. SECY. EMPLYMENT AND TECHNICAL EDU. AND TRAINING DEPTT.
706 CONTC(CP)/0000584/2015 BIJAYA KUMAR SATAPATHY SURYA NARAYAN PATNAIK 1/
VS VS 0
NALINI KANTA PRADHAN, SECY., WORKS DEPT. I
707 CONTC(CP)/0000608/2014 MURALIDHAR NAYAK M/S ASHOK PATTNAIK 1/
VS VS 0
USHA PADHI , SECY. SAND M.E DEPTT. I
708 CONTC(CP)/0000635/2014 SUCHITRA ROUL M/SAJT RATH Il
VS VS 0
SMT. USHA PADHI, I.A.S., COMM-CUM-SECY. SAND M.E. DEPTT. Il
709 CONTC(CPC)/0000002/2014 RASMIRANI SATAPATHY M/S L.K MOHANTY /1

710

711

712

713

714

CONTC(CPC)/0000004/2001

CONTC(CPC)/0000009/2016

CONTC(CPC)/0000013/2017

CONTC(CPC)/0000017/2011

CONTC(CPC)/0000037/2011

VS VS
USHARANI PADHI , SECY. SAND M.E DEPTT.

RASBIHARI MOHANTY D.R.NANADA

VS VS

ASHOK KUMAR TRIPATHY, SECY. SCHOOL AND MASS

RATNAKAR MOHANTY RAJENDRA KUMAR PRADHAN
VS VS

ASIT KUMAR TRIPATHY, PRINCIPAL SECY. HOME DEPT.

DUSHASAN BEHERA M/SL.K MOHANTY

VS VS

RANJANA CHOPRA, IAS,COMMISSIONER-CUM-SECY, SAND M.E DEPTT.
RABI NARAYAN BARAL S.C.RATH

VS VS

SURESH CHANDRA MOHAPATRA, THE SECY ., WATER RESOURCES DEPT.
GOLAK BIHARI DHAL M/S SHASHI BHUSAN JENA
VS VS
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SUVENDU KUMAR ROY, SECY, WORKS DEPTT. Il
715 CONTC(CPC)/0000046/2001 DR.BADRINARAYAN ROUTRAY M/S /1
VS VS 0
MINA GUPTA, SECY. HEATH AND FAMILY WELFARE I
716 CONTC(CPC)/0000054/2017 TRILOK SUNDAR MOHANTY M/S SANJAYA KU. ACHARYA /1
VS VS 0
MANOJAHUJA, SECRETARY, AGRICULTURE DEPT. I
717 CONTC(CPC)/0000065/2012 MANARANJAN MANDAL M/SA.K. ACHARYA /1
VS VS 0
RANGALALJAMUDAL AGRICULTURE DEPTT I
718 CONTC(CPC)/0000085/2012 JUGAL CHARAN DAS M/SBIBHUTI BHUSAN DAS Il
VS VS 0
R.K.SHARMA SECY ,REVENUE AND D.M.DEPTT Il
719 CONTC(CPC)/0000085/2013 DR .INDU BHUSAN DAS M/SPAMI RATH /1
VS VS 0
PRADIPTA KUMAR MOHAPATRA, PRINCIPAL SECRETARY HEALT AND F.W DEPT. I
720 CONTC(CPC)/0000086/2016 DR. AKULANANDA MALLICK M/S SANTOSH KUMAR SWAIN /1
Vs VS 0
RANJANA CHOPRA, COMM.-CUM-SECY, SAND M.E. DEPARTMENT I
721 CONTC(CPC)/0000109/2014 SACHALA KAR M/SD.K MOHAPATRA /1
VS VS 0
USHA PADHI,IAS, SECY, SAND M.E DEPTT. I
722 CONTC(CPC)/0000112/2013 SUJATA MOHANTY M/S SHASHI BHUSAN JENA /1
VS VS 0
PRADEEP MOHAPATRA, SECY, H AND F.W. DEPTT. I
723 CONTC(CPC)/0000124/2011 HEMANTA KUMAR TRIPATHY M/SN.C ROUT /1
VS VS 0
SRIKANTA PRUSTY, DY. SECONDARY EDUCATION I
724 CONTC(CPC)/0000124/2014 DURGA CHARAN PATNAIK M/SLAXMAN PRADHAN /1
VS VS 0
R.K.SHARMA, FOREST ANDD ENVIRONMENT DEPTT I
725 CONTC(CPC)/0000125/2011 BIJAYA KUMAR MISHRA M/SM.R MISHRA /1
VS VS 0
SRIKANTA PRUSTY, DIRECTOR, SECONDARY EDUCATION Il
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726 CONTC(CPC)/0000130/2011 PRANAKRUSHNA BEHERA M/S. JR. DASH /1l
Vs VS 0
PURNA CH. SETHI, D.I. OF SCHOOLS, BALASORE I

727 CONTC(CPC)/0000138/2012 RABINDRA NATH JENA JK.MISHRA /1
Vs VS 0

728

729

CONTC(CPC)/0000142/2011

CONTC(CPC)/0000152/2011

SUKADEV DAS,DIRECTOR ELEMENTARY EDUCATION

FIROJ MOHAMMED M/S K.K. SWAIN

VS VS

HRUSIKESH BEHURA, DISTRICT INSPECTOR OF SCHOOL, CUTTACK
SAROJKUMAR MISHRA PRADIPTA MOHANTY

VS VS

SUVENDU KUMAR RAY, ENGINEER-IN-CHIEF-CUM-SECY ., WORKS DEPT.

"
1
0

1
1

0
I

730 CONTC(CPC)/0000181/2016 NILENDRI SAHOO MALAYA RANJAN DASH /1
VS VS 0
ARATI AHUJA I.A.S,SECY..H AND F.W DEPT. I
731 CONTC(CPC)/0000182/2016 DAITARI CHARAN JENA M/SM.M. SENAPATI /1
VS VS 0
RANJAN CHOPRA SAND ME DEPTT I
732 CONTC(CPC)/0000184/2012 RANJT KUMAR BEHERA L.K.MOHANTY /1
VS VS 0
ANU GARG, SECY HEALTH AND FAMILY WELFARE Il
733 CONTC(CPC)/0000245/2010 GANGADHAR NAYAK M/SKALI PRASANNA MISHRA /1
VS VS 0
K.K SHA, DSP, SB. HEADQUARTERS I
734 CONTC(CPC)/0000246/2010 SUNYABASI SAHU M/SK.K.RATH /1
Vs VS 0
APARAJTA SARANGI,SECRETARY SAND M.E DEPT. I
735 CONTC(CPC)/0000251/2018 JYOTI UDGATA DHULIRAM PATTANAYAK /1
VS VS 0

736

737

CONTC(CPC)/0000289/2013

CONTC(CPC)/0000291/2011

BISHNU PRASAD SETHY, SECY. HIGHER EDUCATION

GEETANJALI RATH DEBADATHA ROUTRAY

VS VS

GAGAN KUMAR DHAL,I.A.SPRINCIPAL SECY.,HIGHER EDUCATION DEPT.
SIMANCHALA PATTANAIK M/SM. PRATAP
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VS VS
SURENDRA NATH TRIPATHY, SECY, RURAL DEVP. DEPTT.

0
1"

738 CONTC(CPC)/0000301/2011 SADASHIBA PRADHAN M/S BIRAJA PRASANNA SATAPATHY /1
VS VS 0
FAKIR CHARAN SATPATHY, COLLECTOR, PURI I
739 CONTC(CPC)/0000323/2010 ANUKAMPA KANUNGO M/SAGASTI KANUNGO /1
Vs VS 0
APARAJTA SARANGI, SECY. SAND M.E. DEPARTMENT I
740 CONTC(CPC)/0000325/2010 RASBIHARI MOHANTY D.R.NANDA /1
Vs VS 0
APARAJITA SARANGI, SECY. SCHOOL AND MASS I
741 CONTC(CPC)/0000366/2014 MANJULATA PANIGRAHI M/SD.K PANDA /1
VS VS 0
SURESH CHANDRA MOHAPATRA, COMMISSSIONER-CUM-SECY, W.R DEPTT. I
742 CONTC(CPC)/0000386/2015 SUMITRA JENA SIDHESWAR MALLICK Il
VS VS 0
ASIT KUMAR TRIPATHY ,SECY . HOME DEPT., ODISHA I
743 CONTC(CPC)/0000387/2008 BENUDHARA SUBUDHI M/SBUDHADEV ROUTRAY /1
Vs Vs 0
BANDANA KUMARI JENA SECRETARY SAND M.E DEPT. I
744 CONTC(CPC)/0000393/2016 PARAMESWAR PATEL D.K.MAHAPATRA /1
Vs VS 0
RANJANA CHOPRA, SECY. SCHOOL AND MASS EDU. I
745 CONTC(CPC)/0000401/2013 AKSHAYA KUMAR KAR M/S K.K SWAIN /1
VS VS 0
USHA PADHI , SECY. SAND M.E DEPTT. I
746 CONTC(CPC)/0000415/2012 CHINTAMANI BEHERA M/S SATYAJT BEHERA /1
VS VS 0
USHA PADHI , SECY. SAND M.E DEPT. I
747 CONTC(CPC)/0000429/2010 NIRMAL CHANDRA MAJHI A.K.SARANGI /1
Vs VS 0
BHARAT BHUSAN JAGDEV,SETTLEMENT OFFICER I
748 CONTC(CPC)/0000452/2011 NARAYAN CHANDRA ROUT M/S ANANTA KUMAR MAHAPATRA /1

VS VS
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D.V.NARAYAN SWAMY, COLLECTOR, KEONJHAR Il
749 CONTC(CPC)/0000466/2011 RATNAKAR MUNDA M/SLAXMAN PRADHAN /1
VS VS 0
BIJAYA KETAN ACHARYA,OFS DIVISIONAL FOREST OFFICER I
750 CONTC(CPC)/0000470/2012 PRAFULLA KUMAR MANSINGH M/S DEBADATHA ROUTRAY /1
VS VS 0
SHRI GAGAN KUMAR DHAL, PRINC. SECY. HIGHER EDU. DEPTT. I
751 CONTC(CPC)/0000471/2012 ALAKA RANI DASH M/S DEBADHATA ROUTRAY /1
VS VS 0
SHRI GAGAN KUMAR DHAL, PRINC. SECY. HIGHER EDU. DEPTT. I
752 CONTC(CPC)/0000472/2012 PRANABANDHU MOHARANA M/S DEBADUTTA ROUTRAY Il
VS VS 0
SHRI GAGAN KUMAR DHAL, PRINC. SECY. HIGHER EDU. DEPTT. Il
753 CONTC(CPC)/0000473/2012 DR.SUKANTA CHARAN MOHARANA DEBADATTA ROUTRAY /1
VS VS 0
GAGAN KUMAR DHAL, SECY. HIGHER EDUCATION I
754 CONTC(CPC)/0000474/2012 DAMBARUDHAR PARIDA DEBADATTA ROUTRAY /1
Vs VS 0
GAGAN KUMAR DHAL, SECY. HIGHER EDUCATION I
755 CONTC(CPC)/0000485/2011 ABHIMANYU BEHERA D.R.PATTNAIK /1
VS VS 0
SURESH MOHAPATRA,SECY WATER RESOURCES DEPTT I
756 CONTC(CPC)/0000489/2011 JAGABANDHU SWAIN M/SJK. KHANDAYATRAY /1
VS VS 0
SRIKANTA PRUSTY DIRECTOR SECONDARY EDUCATION DEPT. I
757 CONTC(CPC)/0000512/2009 RABINDRA KUMAR JENA DHULIRAM PATTNAIK /1
VS VS 0
SARAT KUMAR NAYAK,C.D.M.O.-IN-CHARGE I
758 CONTC(CPC)/0000531/2016 RAJKISHORE SWAIN M/S PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
MONA SHARMA , SECY. REVENUE DISASTER MANG. DEPT. I
759 CONTC(CPC)/0000557/2012 MANINDRA KUMAR PANIGRAHI DEBADATTA ROUTRAY /1
VS VS 0
GAGAN KUMAR DHAL, SECY. HIGHER EDUCATION Il
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760 CONTC(CPC)/0000558/2012 ATANU KUMAR TRIPATHY DEBADATTA ROUTRAY /1l
VS VS 0
GAGAN KUMAR DHAL, SECY. HIGHER EDUCATION I
761 CONTC(CPC)/0000559/2012 LOKANATH DEHURI DEBADATTA ROUTRAY /1
VS VS 0
GAGAN KUMAR DHAL, SECY. HIGHER EDUCATION I
762 CONTC(CPC)/0000560/2012 DR. PRAMILA PRASAD DEBADATA ROUTRAY /1
VS VS 0
GAGAN KUMAR DHAL PRINCIPAL SECY ., HIGHER EDUCATION DEPT. I
763 CONTC(CPC)/0000561/2012 SANJIBANI PATNAIK DEBADATA ROUTRAY /1
VS VS 0
GAGAN KUMAR DHAL,PRINCIPAL SECY ., HIGHER EDUCATION DEPT. I
764 CONTC(CPC)/0000562/2012 PUSPALATA MISHRA DEBADATHA ROUTRAY /1
VS VS 0
GAGAN KUMAR DHAL,|.A.S.PRINCIPAL SECY.,HIGHER EDUCATION DEPT. I
765 CONTC(CPC)/0000680/2012 GEETARANI DAS ADHIKARY DEBADHATA ROUTRAY /1
VS VS 0
GAGAN KUMAR DHAL PRINCIPAL SECY ., HIGHER EDUCATION DEPT. I
766 CONTC(CPC)/0000917/2011 NIRMAL CHANDRA PATTNAIK M/S SUBHRANSU BHUSAN MOHANTY /1
VS VS 0
STATE OF ODISHA Il
767 RVWPET (RP)/0000002/2017 KANTI PRIYADARSINI SAHOO M/S SAMEER KUMAR DAS /1
VS VS 0
STATE OF ORISSA I
768 RVWPET(RP)/0000021/2010 STATE OF ODISHA ASC /1
Vs VS 0
DILESWAR SINGH I
769 RVWPET(RP)/0000030/2010 PR. ACCOUNTANT GENERAL (A AND E) M/SASC /1
VS VS 0
JAGANNATH LENKA I
770 RVWPET(RPC)/0000025/2016 = SECRETARY, FOREST AND ENVIROMENT DEPTT. M/SA.S.C /1
VS VS 0

771

RVWPET(RPC)/0000337/2012

DILLIPKUMAR ROUT
STATE OF ODISHA

STANDING COUNSEL
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VS VS 0
MOCHIRAM JENA I
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